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Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justicc A.K.Basheer,JudiciaI Meniber 
Hon'ble Mr.K.George Joseph, Administrative Member 

i; 	OA 29/2013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

	

2. 	l'.P.Lathee1 
S/o Atteka 
'[hiruvathapura, Kiltan Island, 
Union Territory of La!<shadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Vrus 

Union Territory of I..akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

	

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

)Tm : 
he Chairperson 

Y 	'i11age (Dweep) Panchayath 
\K\1tan Island, Union Territory of Lakshadweep-682 558 

*J 

J*j 

4M8J 

Applicants 



• 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
IKiltan Island, Union feiritory of I akshadweep-62 558 

5 	'The Principal 
Govérnrnent.Senioi' Secondary School 
K.i!tan Island 
UniIOn Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R 1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

S 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
l)IibnT:erritory oiLakshadweep-682 558. 

2 	Maisha T 
S/6 Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

AbdullaA.P, 
S/o Khalid 
Aliniapui'a, Kiltan Island 
Unon Territory of Lakshadweep-682 558. 

Razi 
Sb S:yth Koya 
Pathkii1a 111am, Kiltan Island 

ory of Lakshadweep-682 558. 

Sad N'luhamrned KoyaC.1-I. 
Sbo Muthukpyaii . 

Charnayth I-louse, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra,fe ek K Ii a i H. M. 
8/0 Abdul ehman 
Aliyar F-Ious, Kiltan Island 
'qiori 1 'erritory of Lakshadweep-682 558. 

/ 
Mi Shabu Sieedharan) 

• 	i: J 	 Versus 
/ 

\ 

App! i cants 
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I 	Union Ten itory of Lakshadweep represented by 
the Administratoi, Kavarathi Island-682 555 

2 	The irector of Panchayath 
Union Terntoiy of Lakshadweep 
Kävhi•IsFand-682 555 

3. 	The Chairperson 
VilIage(Dweep) Panchayath 
Ki Itan Island, Union Territory of Lakshadweep-682 558 

rR•. 

'¼ 	thc - 
te \ 

l Officer 
tnvironment Warden 

ént o Environment and Forest, 
lnd.?  Lakshadweep-682 558 

i-person, Village (Dweep) Panchayath 
Iland, Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
KiltalTi Island. 
Union Territory of Lakshadweep-682 558 

(By Advocate 	(Mr S Radhakrishnan (RI ,2 & 4) 

3 	OA87/2013 

I. 	Abdul Salam PP., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Ii.kshadwee•p. 

2 	Sajid Khan, age 33 
So Saidrnihinimed 
K,atohçttaHouse, Ki Itan Island 

(By A'bi Mr.Pratap Abraham Varghese) 

Versus 

I: 	The Administrator 
Union Territory of Lakshadweep 
Kvarathi -682 555 

2. 	TDirecor, Department of Science & Technology 
alhadèdministration, 

fKirat! Il'aid-682 555 
1 	. 

Respondents 

App! icants 

Respondents 



• 

(By Advocate: 	:(M1.S.Iadhakiishnan  (RI ,2 & 3) 
(Mr.R.Rarndas— R4) 

OA 113/2013. 

Muthukoya T.P. 
S/a I<idave Haji 
Thi ruvathpura, 1(1 Itan, Lakshadweep. 

Sali)i P. 
S/b Ibrahirn Haji 
Pidara, 1(ilan, Lakshadweep. 

Yaoob P.K. 
S/a Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

I 

4. 	AliMohamnied 
S/a Attaka, Al lyar, Kiltan, Lakshadweep. 

• 	5. Kunhikoya AP. 
S/o Sayed Muhammed P.K. 
Arakkàlapura, Ki itan, Lakshadweep. 

 A. 
S4.jve T..P. 
AUc'oi,.Kiltan, Lakshadweep. 

 
S/pShai.k K.K., Palliyachetta, Kiltan, 

 Sathar CA-I. 
S/oMohrnned P. 
Chadipyr, iijtan, Lakshadweep.• 

 RahenP: 
d 	v, 
akid 	11an, Lakshadweep. 

I. 	I 

 hiee 	P.T 
S/o l<nlii Haji, Pal!ithithiyoda, 

. Kiltan, ILakshadweep. 

(y"4d'otate Ms Daisy I Daniel) 

• 

/ 

L_.  
.• 	1 	 Versus 

V 	• 

Lakshadweep. 

Applicants 
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II. The Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555, 

2 The Chairperson 
Village (Dwee.p) Panchayath 
K1ltart-682 558 

3 The Employm ent Officer 
Ka'ärâthi L.kshadweep-682 555 

4. Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
Villa,e (Dweep) Panchayat, Kiltan-682 558 

(By idvocate: Mr.S.Radhakrishnan-R 1 3,4&5) 

O'A 126'2O13 

AadWla K.C. 
Sb Yousuff 
t<nnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M. 
S1 10 Ambukoya 
Manduthm'eI, iltan Island 

LksFddrweep682 558 

S i 
Naa'K. 
S/o Moharnmed 
lonialarn,Kilan Island 
0T ofalKshdadweep-682 558 

SaIcm P.P. 
S/o Hathsa - 
Pi.ithenpura,Kiltan Island 
I IT nfl kchdadweep-682 558 

'l 
Ki1tan Island 

dadweep-682 558 

Respondents 
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6. 	Kunhi lK.P, 
Sb Pukoya 
Kaitâ mpalIy Kiltan Island 
UT of Laksh4alweep 682 558 

7 	Abdu! Kasirn P V 
Siö. N4uneer 
Pntàirivëli,.Ki!tan Island 
UT oLakshdadweep-682 558. 

(By Advocate: Mr,Shabu Sreedharan) 

Applicants 

Versus 

I. 	Uion.Tritory of Lakshadweep represented by 
the Administrator, Kavarathi lsland-682 555 

tle D,ftèctor of Panchayath 
Urt .Trritory of Lakshadweep 
Kv.traThi Is!and-682 555 

The Chairperson 
\/i!!age(Dweep) Panchayath 
Kili.an Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Vi!lae(Dwecp) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

5, 	The Eivironict Warden 
Departnientof:Environment and Forest 
Zoal.Offlce, Kiltan Island 
Union Territory of Lakshadweep-'682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

6. 	OA137/2013 

I. 	Jalaludheen K.K. 
Sbo Shi! ioova!ap 
Popva!ap I-lQbe, Kiltan Island, 
!JT fIkshadyvecp-682 558. 

NQQii! ls!n C I-I 
/ 	 . 

Ka 
\hiyoda, Kiltan Island, 
\ ofLâkshweep-682 558. 

V 

\ 	 / 



-I--. 
	

7 

	

• 3. 	IbrathullàT.K. 
S/Ø I

I
id

Hbu, Kiltan Island, 
U bfLajshadwèep-682 558. 

	

4. 	Arnerali A.P. 
S/Q Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

	

5, 	Ismail T 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

	

6 	Syed Mohammed Koya K P 
S/b Mo.haiiirned 
Kanjipüra HOuse, Kiltan Island, 
1)1 of Lakshadweep-682 558. 

	

7. 	Kasinkoya C..H.' 
So Muthukoyä 
Aniinipira Ilouse, Kiltan Island, 
UT. of Làkshadweep-682 558. Applicants 

(By Adyocae: .Mr.Shabu Sreedharan) 

Veisus 

I. 	Undri 1ii4ry of Lakshadweep represented by 
the A'dministator, Kavarathi Island-682 555 

The 0irector 1ofPanchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The.haiperon 
Village Dveep) Panchayath 
Kiltan .Jsnd,Wnion Territory of Lakshadweep-682 558 

Th.ctiOfficer 
\Ji'lla 	(Evee) Panchayath 
Kiltñ Island, Jinion Territory of Lakshadweep-682 558 Q . 

'$ '1'he Assitadt Engineer 

/ 	•:\—'Eiectrical Sub Division 
/ 	•.' / 	N 

Island 
Territory of Lakshadweep-682 558. 	 Respondents 

' I 

- 	 • . j:• • 	 '• 	 • 
-: 



- 	 . 
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(By Advocate: Mr.Sadhakrishnan (RI,2,4 & 5) 

7. 	OA 181/2013 

I. 	Sadakathulla.A,' age 38 
Sb Kunhi. Ahammed 
Ajriad House, Kiltan Island 
La k shad weep. 

2. 	Nararulla P.T., age 26 
S/a Kunhi 
Pall ithithiyoda House, Kiltan Island 
Lak had weep. 

(By Advocate: Ms.Eiaisy I. Daniel) 

Versus 

The Administrator 
ion Territory of Lakshad weep 

Kävaathi-682 555. 

The, Chairperson 
Villag (Dwcep) Panchayath 
IKilti-i-68 558 

•' 	 S.  

Direbbt Pchayat 
Depaint: of Panchayath 
Ka'Yarathi682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.ANo. 212/2013 

P.P. 1lavvabi ;  W/o. Abdul Salam 
Labourer, Agric1tural Department, 
Ati Island, Rsiding at Pallipuram House, 
UIj Titi of Lakshadweep, 

S  

(ByA\'ocae Mr < Jaju Babu) 

3 1T'. 

Versus 

\T\pirector.of Agriculture 

thdn Territory of Lakshadweep 
\\ rattiIslnd  —682 555. 

/ - 

S 

App ii c ants 

Respond nts 

App! i cant 
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The Administrator 
U n ion Tërritor'y of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. 'Radhakrishnan) 

9. 	O.A 266/2013. 

Sabir Au'. K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. Chiyakpya 
Karuppathapura House, 
Kalpeni Island. 

N4. C.Jaff 
PakkiraHuse 
(a1peni IsInd. 

1-Taba. A 
Alikone House 
Kiltan Island. 

A,P. Naseerna 
Aynapura '  House, 
Ka'aratl1i llrid. 

(By Ao'ca:r.;JK.B. Gangesh) 

'ersus 

Fl&Adminithator, 
Adhinisatioh of the Union Territory 
bf. Lakshadwep, Kavarathi - 682 555. 
The Director Services) 
Administratioi,i of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratti - 62 555. 

eaitmerit'fEnvironment of Forests 
NIStJ,) Iei rio y of Lakshadweep, 

4-6g2 555. 

( 

Respondents 

Applicants 

Respondents 
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(By Advocate: Mr. S. Radhakrishnan) 

10. 	O.A:No.268/2()13 

M NoolulAmeen 
S/o..KSed Mohammed 
Mulayarn House, Agatti Island 
Uni on•Territdry, Lakshadweep. 

B.M. Mansoor. 
Sb. Late A.G.Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lak shad weep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

i. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi —682 555. 

2. 	The Director of Panchayath, 
Dcprtment of Panchayath 
Kavaratti —682 555. 

Directdr o1Since and Technology 
and Envirônnent, 
jfl:i6nTéi 	f Lakshadweep 

Kavahi,—.68 555. 

Director (Labour &. Employment) 
Kavarathi-682 555. 

Special Officer 
Village (Dwee Panchayat, Agatti) - 682 558 

• (By Advocate: Mr. S. Radhakrishnan) 

OA. 269/20 13 

Ahamrd Basheer'A;C., age 32 
Sb T.Ounjs" ,' 	H 
ArakaJhaüaJ'cfjë 'K'iitan Island, 

•' 

	

,' _, 	r, 	: \ 	, 	• 	' 
— 	

, 

(ByAà/&at \MI Giashious Kuriakose) 

	

/ 	• ,:c; 	•'.. 	. 
• 	 ,,'• 	 :0 

) 	/1 

S 

Applicants 

Respondents 

Applicant 



Versus 

1. 	'I h Administrator 
UnioiTerritor'of Lakshadweep 
Kavrathi 681555 

2, 	The Chairperson 
Village (Dweep) Panchayath 
Ki1tan682 558 

The Employment Offcer 
Kvärathi, Lakshadweep-682 555. 

Director of:Pnchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

6. 	Horticultural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 55. 

(By Advocate: 	('lr.S.Radhakrishnan (R1,3 & 6) 

12. QA'27/2OJ3 

Harnedae 
DIo 
Namic 	H o hii. 	ii se , 	i ltan Island 
Lakshadwp 

(By Adv.oate Mr.Grshious Kuriakose, Sr.) 

Versus 

I. 	The Adinisor 
UF 	aksh W. 	Kavarathi-682 555. 

2 	piiet pfäiiObayath 
Pe'paihèitianchayath 

555. 

/"3- 	tive Officei 

'( 	'g(Dweep) Panchayath, Kiltan-682 558 
' 	 S 	j 

Respondents 

Applicant 



Respondents 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétiat. 	 Applicants 

(By Advoéa.te: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

The Administrator 
UF of Lakshdweep, Kavarathi-682 555. 

2. 	Director 
Scihce & Technology 
Chptlat-682 556 

• 	3 	Dirc,tor of Panchayath 
Rural Development Department of Panchayath 

• 	Chtlt7682 556, 

Chàfrpersôn 
Villge;,(lweep) Panchayath 
Chetlt-682.556.' 

Addl. 'Sub Di Visional Officer 
Chetlat-682:  556. 

Junior Scientific Officer 
Chctlat-682 556. 

Accounts' Offler 
Secretariat, Kavarathi-682 555. 

Ad\cate Mi Sadhakrishnan-R 1-3 & 5-7) 
t\L 

') 	 S 

/14. O'N'dZ 299/2013 
........... 

,.\ ¼\ 	•..•:. 	•; 	I 

Re s po ñ dents 
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A.K, Sajeed 
Akkar ,1-1ous.. 
Kalpèni Is!ançl: 

P. Hae 
Poodem House 
Kalpeni Island. 

A.]'. Ahadabi 
Athanarn Thottam House 
Kalpenilsiand. 

4 	pp Sulaikha 
Puthiyà Pandar.arn House 
Kalpeni Islhd.. 

5 	C P Nooijehan 
Chemmanam Palli House 
Kalpeni Island 

6 	AK. Bebi 
Arakka1r I-louse 
1Ka1eni Island. 

7. 	M.P. Mohammed 
Muftipura HQuse 
Kalpeni Isard. 

(By Advo,ct Mi  K B Gangesh) 

Versus  

heAdrniitator, 
Adihtratioh of the Union Territory 
of Lakshadwep, Kavarathi —682 555. 

The Directon (Services) 
S 	 Adrhinistratiqn of the Union Territory 

o f Lakshadwep, (Secretariat), 
Ikavaratti - 68'555. 

to art.iT1n.Agriculture 
:Unjon Trri'toy of Lakshadweep, 

682 555. 
k5renid by its Director. 

Adt: Mr. S. Radhakrishnan) 

/ 

App! icants 

Respondents 
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15. 	OA 300/2013 

B.Koya, age 42; 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada 1-louse 
Androti. Island. 

K.K.Mohammed Basheèr, age 49 
S/o Nalla Koya, Karakunnel House, 	 S  
Androti. Island. 

P.P•.1-Iassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Androti. Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott island. 

M.Bampathi, age 50, 
S/o Asainar, K'akkett House, 
Androti Island. 

C.Mohammed Kasim, age 44, 
Sb lKoya Kida\'e, Chettathada House, 
Andrott Island. 

K.P.Mohammed Yaseen, age 33', 
S/o Nallakoya, Kattupra House, 
.Andrott island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Atidroti. Island. 

10, 	13.Mullakoya, age 43 
..S/o Kidave, Bithnatt I-louse, Kavaratti Island. 

I 1. 	P.P.Fathiiiath, age 41, 
S 	 Dbo Kunhiseethi, Palath Puthiyapura House, 

Androit Island. 

lTh-t'N 

age 48, 
7 	SthThlla Attalada, Aliyathara House, 

/ 
* 	

'nt'Jland. 

( 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androfl Island. 

K.Subaida, age39 years 
I)/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o UkiKas, Aliyathara, 
Andrott island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
•S/o Siddique, Pudiya Nalarn, 
Andrott Island, 

K.1K.Kunhibi, age 52, 
S/O Yousaf, Komalam Kattu, 
Andrott Island, 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kol ikkat Nèduviiakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o KoyarnmaK.P., Moosathada, 
Andrott Island. 

23, K.C.Mohammed Hussain, age 39, 
Sb. ayeed Ismail, Kannichetta, 

,ndrott Island. 

24 	P I Hmza, age 34, 
Ko'yai'idave M P , Pandathpura 
Andi Ott Island 
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. 
M.P.Khale1, age 37, 
S/o Assainar, Matharapura I-louse, 
Andrott Island. 

1-1 ,P.1-Iassan,age41, 
S/a Abdul Khader K., Perumpally House, 
Androt Island, 

P.M.Thaju,nnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island.. 

L.Pathummabi, age 37, 
Dbo YousafT., Lavanakkal I-louse, 
Andrott island. 

29, 	l-l.K.Hussain, age 35, 
S/o Pookunhi, 1-lalookakkada House, 
Andrmt Island. 

30. 	'I.P.Mohammed Rafeek, age 31, 
'S/o Koyamma, Kunnamkalam 1-louse, 

Androu Island. 

3 1. K.Mohammed Fasal, age 32, 
S/a Kunhi Seethi Koya, 
Kadiyammada 1-louse, Andrott Island. 

K. 4ohammed Basheer,age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
i-\ndrott Island, 

K.K.Mohammed Farook, age 27, 
S/0 Kunhi Seethikoya, Kerakiadarnali I-louse, 
Andrott Island. 

A.Iaheed Khan, age 39, 
S/a ayeed Ismail, Aliyathaia House, 
Ah:dj&t Island. 

H 

35 	K Abu1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

ii 

/ 	 Hussain,age 31 
"1(T&JàV., Kerakkada I-louse, 

/ 	/ 	:An&ousland. 

/ 



	

W~] 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andron island, 

T.M.Mohammed AIiyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andron Island. 

'Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel I-louse, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/c Pookunhi Koya, Thekila 111am, 
Androu island. 

M.M.Sayeed Hussain, age 27, 
S/c Sayeed Koya, Moosankakkada House, 
Andrott island. 

M.C.Hammedathbi, age 37, 
D/o Yousaf

, 
 Mylachetta House, 

<Andron Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/o:Mohammed B, Aliyathara I-louse, 
Anclrçtt Island. 

	

46 	K 1 Pookunhi Koya, age 36, 
S/o Yacoob, Kolikkatt I-louse, 
Andi'ott Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andi on Island 	 Applicants 

(By dvocate Mi K B Gangesh) 

Vet sus 



18 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/oPookoya N 
Achammada I-louse, Androth. 

Mohammed Shanisheer M.K. 
S/oI3thesha U.P. 
fvlayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

S. 	Noushakhan M.K. 
Sb Sued Koya 
[\4'iikakkada I-louse, Androth 

Mdhpimed Kasim P.P. 
Sb iKidave, Palathupra House, Androth 

AbdilAkbar 
Sb 	ubair 
Pandath Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
S/,o fbrahim 

-. i-\Iiyathara F-louse Androth 

* ' / 

) ( 
	

Y 
V 	)" 

T; \ 

'•) 
\. .?. 

4ini Koya 
itthi I-louse, Androth 
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Mohammed Hassan 
S/oKunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Th.echèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
• S/o Koya 

• Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P..K.Kidave 
Palathupura House, Androth 

Muhamed Khaleel 
SboAiidulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

heri1ka1 Puthiyapura House, 

	

Andrth. 	 Respondents 

	

(By Aat: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

•-.!' 	.:. 
., 'a' 	

•' 

 \ ( 

•' 

. 	. 

S I' 
.''.. 	 ,... 

, 
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Attakoya T.V age 44 
SbIKoya TharikgalT, 

• 	 1'haiIath Va!iyakkattu 	 • 
Aqdáth Island. 

Saydd JKoya,lae 43 
Sb KoaKidave Aliyathara House, 
Androth Island. 

Mohammed, ae 54 
S/o Shaban, Biriyarnmada House 
Androth. Island. 

You.sa1age60 
S/oAhammed, Kandalath House, 
Androth Island; 

 Mujec Rehman, age 35 
Sb Koya, Kaichetta House, 
4Andi0th Island 

6 	Abdul Nasar, age 38 
S/o.a,1la Koya, Kunnashada House, 
A?droth klahd... 

7. Mohathmed t3aheer, age 37 
Sb 	Yacoob, 	Iiyathara House, 
!ndvoth ls1ad..  

8 Sbihaudeei 	age 35 
S/o Sayee 	Kp'a, Pandath Puthiyapura House 
4\ndroThIlân! 

9. Pookoa,°4: 
Sb 	Kbyamma,Mayarnpokada House, 
Andrdth IsJan 

.10. 
i p 

Noufl,age43 
S/U Koyan- ma KQya, Thacherj House, 

-• 	-- ,Androth Islaid 
/ 

f,age 37 
S/oSethi, Thácheri Moosathada House, 
Andaoth Island. 	 . 

.-- 
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I Ia$ar. age 30 
S/Jma1udFeeii, Kadiyammada House 
Jndroth Island 

Mohamncd Rafeek, age 41 
S/b Ayshomii bi, Bilutheth House, 
Anaroth Is1ard. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalam House, 
Androth Island. 

Ahdul I-Iassan age 51 
$/p Abdul (bader, Karachetta House, 
Androth Island. 

K5oy4, ge 48 
S/. o. Sayeed Mohammed, Thacheri Moosathada House, 
Anidioth IsInd: 

hee r, age B as 	47 
/o Kidve, Moodampura House, 

Anlroi, Island. 

Muhammed Hssan, age 42 
Sb  ei Pura House, 

Ia 

Jabbai, age 39 
Sb' Nalla Ko'y, Kunnashada House 
Andioth Island 

Mohammed Liyaudden, age 33 
Sb Sayced M1-iammed, Neclathupura House 
Andioth Island 

22. 
hmied, Kunhali House, 

hhu I 
	

1;ae 33 

7 	 .S/pfKda 
	

bdanikakkada House 
7 	

\• . idoth Island. 
•... 

24)Raiad l3eebi, age  46 

5 	 1/Sj S 

. . 

 

 

IE 

all 

17 

I;! 
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Mohammed Sa1.em, agc.42 
S/o Sayeed Mohammed,4 Kunnashada House, 
Andi oth Island 

Gafoor, age 41 	. .; 
S/o ihangu Koya, Pentarnveli House, 
Andioth Island 

Siddeequeage43 
S/6 Kidave, Modiyothada I-louse, 
\iidroth Island. 

Shanavas, gd 33 
S/o Kunhi Koya., Pochalam I-louse, 
Androth Island 

PoQkunhi, ge SOn 
S/d Kia''e, Aliyathara House, 
A i d r.41h Island. 

Kalcel 3  ge 3 
Sb I3 u 	iit 	s anakar House 
Androth Is1àhL. 

Illyas, age 36 
Sb Hamza Içoya,  Aliyathara House, 
Androth Island. 

Mohammed .sheer, age 39 
S/b Sayeed  [hamrned, Aliyathara House, 
Androth ls1nd 

S1 

31 

32. 

33 

age 33 
SLQ Sayced 	 1, Aliyathara House, 

- - 	I 

34. 
- 	I 

• 	 '.'i': 

/., Jj Is1nd. 

Koa,age 46 
âer, Matharapura I-louse, 
)th Islarid. 
/ 
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33 36. Mohammed Saleern, age 
Sb 	IKoyamma, Kannipura House, 
Andioth Island 

37 Shamsuddeen, age 33 
S/o.Abiul Kadei, Belichetta House, 
An.droth Island. 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanaldal I-louse, 
Androthisland.. 

39. Yacoob, age4 
S(O Sanddee:n Kunnashada I-louse., 
Androth Island. 

Abd,ul J.abbar, age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Alidroth, Islaiid. 

Jmal,age41 
Sb,Sayed, Bukari, Bidurnkattu Bilutheth House, 

• 	 Andoth ISland. 

Suaçl, gé 
D(Q ,Sa.eqBukari, Thacheri Biyyada, 
An roth Island. 

Sajiaeiiii4,age29 
D/oNallaloya, Lavanakkal House, 
Andi'oh Island. 

Sh&iaras Ieegirn, age 28 
DboJuhiKb'â, Lavanakkal House, 
Anddth ilnd: 

45 	Syaclhfnge 32 
S/9 Po1okiinhm Rahmath Villa, 

amuddeehPT,age33 
/ Sb Nasam, Chodath House, 
Andoth island 

.11 	

: 

47.hal ge 4 
/S/d''ousaf, Pandararn House, 

- 	Androth Islad. 
• 	

1/. 	 • 	 I 

z 



. Hassan, age 39 
V . 

S/d Sayeed Bukari, Matharapura House, 
Androth Island.', 

Mohammed Sleern, ge 38 
Sb Yousaf, Thai lath House, 
Androth Island. 

Mohâmmèd Musthafa,  age 36 
Sb Pookoya,Néganrnada House, 
Androth Island, 

Koyaage36 
S/o Attakoya, Mathil House, 
Andioth Island. 

Kamilage4l 
S/oMuthu Koya, Palathupura House, 
Androth island. 

53 	age 30 
Sb Sccthi Koa, Lavanakkal House, 
Andioihi 1slanä 

54 	Sakai iya, age 
S/.o Muthukoya; Bilutheth House, 
Andioth Island 

55 	Salih a9c37 	I  
S/6 Kunikoya,Aynarnada House, 
Andi oth Island 

56 	Rahmathulla, age 39 
S/6 Siddeqtle Bilutheth House, 
Andoth Island 

/ 	 I 

57 Mohammed Aslam Nasei, age 40 
S/0 Sayced M9hammed, Palliyet House, 
1k ndioth Island 

58 Sayecd Mohammed, age 42 
S/o Kasimi, Achadapurakattu House 

nd 	Is iai')d., 

• 

ci 
\" 

 ,;_-... J.. •••'_.\ 	..,...c•. 	, 
•-- __.., '•'-.--- * 	•'I 

".. 

age29 
Kunnashada I-louse 



 Habeebu Rahpin, age 28 
S/o, Saeed Mh.ammed, Kunnel House 
And? oth Island 

 Rashcèd, age 33 
Sio Koya, Kakkad a House 
Andioth Islahd 

62 Chei iya Koya, age 32 
S./o Aboo Salah, Perumpalli House 
Androth Island, 

63. Mujeeb Rehman, age 37 
S/oSayeed Buhari, Karakunnel House 
Androth Island. 

• 	 64. Ndufd K, age 33 
S/b Nattaya Koya, Cheriyadarn House 

Island. 

 A bdui;.aIad,ge  45 
S/a 	Karakkada House 
Atidroth Islnd. 

 Shamsu Shurnoos, age 34 
S/o Cheriyakoa M., Pentarnvilapura House 
Androth Island. 

67 MohammcdAbdul Naser, age 308 
S/o Jaleel M , Kottiathattu House 
Andioth IsIaid 

68 Moha,?meC1 	thahulla, age 33 
S/o Koyanrikoya, Nallal House 

71  

Andioth Ilad 

 Irthul1ah kg 	30 
S/c Knh iseZhi, Perumpalli House 
Androth Iland. 

 Riy.as, age 29. 
Shaik Kob'a  PS , Pentambelipura I-louse 

Andi o t h Island 

( 	
71 Niw 	ge 

So Kidave PP., Pahdathu Lavenakkan House 
Adioth Island 



72 Rahmat, age 42 
S/a Pookutty M , Mathil House 
Andioth Island 

73 Mohammed Hassan, age 37 
S/a Sayeed Mohammed, Achammada House 
Andioth Island 

74 Shamsude 	age en, 	32 
S/o Muthu Koya K , Nellai House 
Androth Is1aid. 

 Mohammed Naseer, age 28 
S/øjvluharnmed, Pentamvelipura F-louse 
Androth Island. 

 Rau lath Beegurn, age 29 
S/.o Thangakoya, Arathupura I-louse 
,\ndroh Islind. 

Fathahuddéeh, age 38 
S/o Kidav.UJ., Makket House 
Andioth Island 

78 	Badaiu1'Muner, age 32 
S/a Abdul Khader, Moodampura House 
Andjoth Islapd 

79 Mohammed Mstafa, age 33 
S/a Ahammadiya, Jabalpura House 
Androth Island. 

80 	Moharnnd Iasim, age 47 
S/o IKida.'c1VK , Ma1<ket Flouse 
Andioth 1slaid 

81 	Mohied t Aboo5a1ih, age 40 
S/a Sayeedl jlwhaiiii,ped, Bilutheth House 
Andioth Ts1ard 

- <T 	Kunhiscethi, e 47 
Methaiapuiakatte House 

/ 	
N 'Andotli lsIaid 

83 )Mama Koya, age 42 
S/o,Ahâmnd Makkett F-louse 

TAndtoth 1slard 

. 
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Attakoya, ag4 
Sb 	acoob, A1iyathara House 
Androth Island. 

I1ial ;  age 49 
Sb SaS'eed,  Chei:ikka! Püthiyapura House 

ndroth; Jsland. 

FaUahtil1a, age 34 
S/.o Sayeed Mohamrned,Palliyett House 
Androth Island. 

Bashcer, age 55 
hächeri Moosathara 

Androth Island. 

Mohammed Farook, age 33 
S/to Nal lakoya .L., Tharampall i Makket 1-louse 
Androth Island. 

Aböo1ih,a'31 
Sb9 SlaikKo,Moosakada House 

drqh IslailL 

Sal ebin, age JI.  
SboSeethi,.J( rkunnel I-louse 
Adroth tsland. 

MohammdKasirn, age 33 
Mohammed P.C., Pathada House 

• 	Androt'iIs1an'. 

92 	çhei' iyakoy 	4, age 44 
• 	StoKidaye:'Lavanakkal House 4 

Aidoih Is!ahd. 

• 	93. 	Mol 	iiiedlüssain, age 41 
S/o Sayeêd Jthai1, Kandalath House 
Androth Island. 

ab Khan, age 33 
"Thattarnpokkada House' 

/1oth islan 

4.3 

\ 	 1 d Bukaii, Podamkakkada I-louse 



96 	Akbai C , age 33 
Sio Attakoya 'K Edayakka! House 
\ndiot 'Islalid 

97 	ibdu1 \Iahah, age 33 
/o Thangakoya P , Kunchali I-louse 

And] 0th Island 

Móhamnd Musthafa,'age 42 
Eda'akka1 l-Ios 
Androth Island. 

Navas, age 25 
S/o 1lussai!i,Thahira Manzil 
Andoh Island,. 

100 Shanava, ag 33 
S/6 Sha' afuden, Math ii House 
Andioth Island 

101 	1 lassan, age 33 
Sb Seçihl.M, avanakal 1-louse 
Androth •1land.• 

102. M.ohammed..1asheer, age 42 
S/o Yousal, Nellal House 
Andioth Island 

103 Shamsudcri,'dge 36 
Sb Nalla Kya, Kunnashada House 
Andioth Island 

104 /auul Abid, age 26 
Sb Kidave K , Palliat I-louse 
Andidth Is1àid. 

105. Muthu Koya, ae 39 
S/o 	 Makkefle 
Andioth Island 

Mukhbeel, age 30 
Koyaiimakoya, Keiakkada House 

/ 	,' 	
Ajiioth Islan 

.4r1. 	 I, 

1,1 

1 07 S1mthudeen1, age 27 
/oIKya Kidave M P , Pandathupui a I-louse 

Andoth Island 

. 



108 Shihabudhehge27 
S/10 Muth.0 Ko'a, Pandathupui a House 
4ndioth Is1aid 

109 Ubaidulla, age 29 
S/6 Sathai, Kannipuia House 
Androth Island. 

110 Jalal agc49 
S/o Yousa! P , Moodmpuia House 
Androth1sländ. 

Ki.davü age. 55 
S/p ;InenM.,iriyammada House 
Androth..Island.: 

iidav.u,age59 
Sb Irjab, Mekkat House 

Mbbanmed S1hudheen, age 26 
S/oKyT :P, Kandeth House 
A ndht1i I si arid. 

114 Moharniicd Shakeer, age 22 
S:/d  . 	h.ithi, Makket House 
Aid4oth s1anc1 

115 Mo1ammed Aithaf, age 24 
S/.o Jamal, 	m Mayopokkada House 
Andioth Island 

Abdul G1oo, age 28 
S/o Nallakpya T., Bappathiyoda House 
And.i'oth Island.: 

Mohammed Yathiya Khan, age 23 
Sb I3as64 K , Mathil House 
Andioth Island 

Kb)1, age 1 39 

/ 	---Khadei 
/ 	\ ijdioth 11and 

( 	
... 

,\ 4if 19 junikoya, age 35 
Sto!Ahmcd:Powiikam House ....... 

(/1 	 A 	•Z 	. 
Androth Island. 



\ 

' ..," 	? •. 
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ZaiñUl Abid, age 41 
Sb AssinarN.P., Kandalath House, 
Androth 1s1àd. 

Mohammed,age50 
S/a. Abdul Khadr, Kaval Chetta House, 
AndrdthIsland. 

Abu:Nsir,ag36 : 
Sb Siddique,Kunnaada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
S/a Musthafa,. A,mmelam House, 
Androth Island. 

Koya,age37 
S/a Sayeed Mohammed, Lavanakkal House, 
Androth Islaiid 

Mohamiied Rafeek çp.,  age 38 
S/a Sayeed, Cherikkal Puthiyapurarn 
\ndbth Island. 

age 40 
Sb' 	.J3i!1utheth House, 
Ahdroth Islan4. 

Mukbeel,àge28 
S/a, ,IVjeed L, Perumpalli Hou.se, 
Andth Island. 

Rasheéd Khah,age 33 
S/d Kicve A Biyyadachetta House, 
Aidótli tsl'ànd. 

• 	,s 

129 Mohied Fook, age 31 
S/a Pok'bty iKunnel House, 
A'doth Island. 

130.abiahu1lah,age31 
S/o 'KoyaminK.P., Bappathiyoda House, 

ioth Islahd. 

1•. A.• 
Wrned Kasim, age 30 

S1akQya ennashada 
ki 1.!k•; 

House, 



I .  

0132. Mohailimed Faa1, age 38 
/o Kièlave M. P., Kandalath House, 

AndrotF Island. 

133 Mohrrirned Abç1.i1 	fofrTM ,age 38 
Sb 	NaUakoya, Tharaipi1' Makket House, 
Andrath Island 

 
•1 	j. 

Jamages7 
. 

S/OK idave, Poovadakkattu House, 
• Androjh Island. 

 Mohammed Saleem, age 31 
S/Q Hässan Kunni, Keyiyoda House, 
Androth Island. 

K.oyarnrna,ae47 
S/o .AboQ Sa1eb.Kavalche .tta House, 
Andot.h Island 

137 I-1d4iathu11a, age 38 
Sb Koyamma, Kai achetta House, 
ARàoth Island 

 

 

.142. 
ri 

41 
. / 	 • 

/ 
/ 

' 5 

Abd1Azee Khan, age 41 
S/ ,M.ohamned, B irayámmada House, 
Andoth Island. 

Sàmsuddee, ge 32 
Sbo S  ideque jV1 ., Pazhàyakamkattu House, 

i~  i`8 fli Isld. 	. 

. 	 , 

iaiage33 
S/Q 	yaçnjn1oya, Ammelam House, 

r,O t 	8 1.  

N!1kó/a, t ae5O 
Sb Ahan)ed1.0., Mathàrapura House, 
And.joth IIand. 

Hza Koya 7  ge 43 
SbpJidv B,Aliyathara House, 

1ed1ssin, age 28 
S7o-IiaIy1.I?.,:AThrne1arn House, 

?1Oth fslahd. 
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144 Sayeed IsniaiLage 58 
Sb Aipdulla P P, 1udarnkakkada House, 
Andi dh', L!aid 

145 AmjathKhan, age 28 
S 0.18un iyarnin', Arnthelarn House, 
Andioth island 

Mbarnmed 1qb1, ag .8 
S/o Na1Iakoya,1eruthpa11y House, 
Androth Island. 

PoOkunni, age 6 
Sb Yousaf1Jaj Bappathiyoda House, 

148 M m ohaned asheei, age 38 
/o Kidave A, Mayarnpokkada House, 
jidroth Islahd: 

149. Chcri/akoy 	ge.36 
Sb LKunhikQya ., Thacheri House, 
Androth island.. 

ISO Nasccmudh eer K S P , age 28 
S/p. Ac1u1 lhd.r T:., Karachetta Sarommapura House, 
Andi oth Island 

151 Abd Kay)oon, age 41 
S4 Sayed Buhi 1 M , Kunchali House, 
Andiojh Island 

152 Labdi ahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Aridrbth iian 

153 	Kunhibi, agc 46I. 
Sb Kadei,'Pelumpalli House, 
Andioth Hand 

—1 	1Ththurnrni, ge 52 
"P/pK1oSidnnnakoya, Kolikkattu Naduvilkarn House, 

Andi oth I1and 

155, 	1iyulah,ae5 
Hamsa Koya, Aliyathara I-louse, 

dioth Island 

. 



* 	156 Scethi,ae6O 
Sb 	Assainai 3 Pa61iana1 House, 
Andioth Island 

157 
to

;.  

Sadakkathulla, age 3 
Sb 	Buhaii \/K, Chettapokade House, 
Andioth Island 

158 

F 

l3ashei, age 4O 	, 
Sb 	Sayecd K , 1unrhashada House, 
Androth Island. 	: 

159. Mohamrhed K.urlaishi age 25 
S/p .Sayeed..Mohammed, Karakunnel House, 
AndrQth:1 sland... 	. 

160 Siiaj,age47 
S/o 1< i dave K.., Kunnurnpura House, 
Androib Island.. 

161. Mohammed Rafl,age3l 
Sbo I-1amza Koya K., Pathummapura House, 

•ciicf 	Island.. 

162 Lain1 	age 26 
SboN11 lakoya K C 	House, ,Palliyat 
Andi oth Jsland 

163 Abdil Jabbat, age 35 
,/o Kunni Seethi, Makkett House, 
Andioth Island 

164. je.ed.Mohaiined, age 54 
S/o K 	.',.1EQo;vaciakkattu House, 
Andioth Island 

165 Atiabi,age7 1  
D/Q n1i6wcfK P , Thacheri House, 
Andioth JsiEtpd 

166 BIkg 	ae3 
1)10 Koyannakoya P , Thacheri House, - 	Andi oth Island 

1 	7 	Yooh, agc 40 
SboKidavu K, Ammelam House, 
AnIi oth Island 

- 	0 . 
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Mohammd1àfee, age 42 
Sb 1Koyathmakya;Mayampokkada House, 
Androth I1aiid. 

Mullakoya, age 47 
Sb Majee.d K., Lavariakkal House, 
Androth Lsland. 	. 

170, Pookun1Ti,.ag 46 
S/O Kidave P., Amn.lan House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, BáppathiyodaHouse, 
Androth Island:. 

Kadeeja, age 5,1 
l)bo Kidave 1K., Thacheri I-louse, 
J\ndrodi 1slnd. 

MuIIabi,gcl 
Do .F.idayê,.k3.. ?  Palathupura House, 
Androffi ilrd. 

I 	i•. i 	•. 

anzdbrAIi Zyeed P.P.., age 25 
Sb M.P.F'4tehuIlah, Purthikkatt Puthiyapuram, 
Androh Is.Iand. 

Au i. AlbarK.ae25 
Sb .Chcriyakoa, Kàbnathimada, 
AndFoth lslatci. 

61ainmed.aIem, age 33 
bo ,Shiik:py., Kunhal i House, 

A1d)thIai7d, 	S 	 Applicants 

	

(By Advcatc 	1k BGangesh) 

Versus 

1. 	Thd Admiiirtor.  
Adilli inistrati6n of the U.T of Lakshadweep 
Kavarathi 682 

ogricuIture 
"U'iakshaep, Kavarathi 682 555 

icpsntcd by it$ 	 ectoi 

Di;ccic 	ai1ayats 3 

	

V 	

• 	 ... 

	

• 	,':'.' 

V 	 ..... 	:.. 	./ 
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• 	]Depaitipent of 1anchayats 

dp11 n.kstra0911 pf the UT of Lakshadweep 
Iavar'ah 82 555 

1 •  

4 	Vi1Iae (Dweep) Panchayat 
AndiothIs1nd epresented by its 
Execunve Officei 

(By Advocate Mi S Radhaki ishnan) 

17. 0A302/2013 

• Jafter, age 3 
Sb. Babujan, Papnethechetta House 
Amin) island. 

2 	Faiooque,age'33 
Sb Ihade, Kulandarn House 

mini s1and 

3 	Abciulla Koya, age 50 
S/a Attâko'a, Malika House 
Amini. ilahd. 

4 	Nallakoya, age 40 
Sb Abdulla Koya, Puthoya Kanniyarn House 
Amini Island 

5 	AliM'oha1mrned, age 47 
.S. /o,  N IMMI11. 	Korn barn House 
Amiai•iis!and 

I t   
Sl'a ihen 	

-, 

age .6 
/o TKidave, (ottcchetta House 

Amim Island 

Jabbar P..0 age 36 
S/a Chri ':a Ko)ia, Pu rakkachetta House 
Ainini Islahd. 

8 	Yousaf, ae 36 
S/a ade, eliyachadachata House 
tn'uii Island 

N4ut1ioyaage33 
•, 	•••. 	 . 

Mampurarn F-louse 
/ 	 Island 

.. *LI 

( 	(By Advate Mi ( B Gangesh) 

A.. 

Respondents 

Applicants 
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Versus 

The Adminisuatoi 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dii ectot ofanchayats 
Dcpai tment of Panchayats 
Adminiti ation of the UT of Lakshadweep 
1,"-av•arathi-682 555. 

District Panchayat 
Amini represented by its 
E x ecu t i \' e Officer. 

\'illagç (f7weep) Panchayat 
Amini Island represented by its 
hxecutive Officer. 	 Respondents 

(By A.vocate:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	OA 303/2013 

1 	Aboobaki P , age 41 
StQKinhi kunhi ;  Pall am House 
Kavarathi 1s!.nd 

2 
	

Musihafa 13.K, age 45 
/o Sayced, Bakakada House 

1.avaiatlii Island 

3 

ri 

MohaidSha f M., age 34 
S/o$iamzd&, .Malika House 
Jaarah i tslh I. 

s  

Abdul 	 age 43 
S/p Chcriyakoya K., Aynipura House 
Ka'arathi lsland. 

aoob K.P., age 41 
Sb Kidave U.PH Kuttipapepura House 
Kavarathi lsland 

P'I(iiyam House 
NthJ tslpd. 



12 

13 

15 

16. 

17 

( 
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7 	Muecb Rehman U P , age 34 
S/o Alikoya C K, Uthampokakada 1-louse 
Kavaiat1i Island 

8 	1 haiakya V P n age 43 
Sb Ukkas, Vadakkilapura House 
Ka\'alathl Island 

9 	Mujceb Rehman B, age 30 
S/o fharigako'a, Biiekà1 1-louse 
Kavarathi Is1aid.. 

10. 	Sajitha P.,.age 32 
Dip AU Arad.arn, Poovinoda 1-louse 
Kavarathi Island. 

Basheci P 1, age 44 
S/o Mohammed Pallipuia, Puthiya 111am 1-louse 
Ka\'alathl Island 

Abdul Rafcek K age 44 
Sb Ahmed Kattimmada, Kadapuiathaba House 
1a\'a1athl island 

Salee.m A.P.aê 34.. 
Sb Mohammed C P , Athampapepura House 
Kavarathi Iiand. 

Mohammed 1-4ussain P A , age 29 
Sb Khalid l-hji K P , Puthiya Alikom I-louse 
Kavaathi Island 

ShajhanT K, g35 
Sb 1-Jamza,Thipinikad House 
Kavaiathi Is1ail 

Anwar A.P.,, a39 
S/o Muthu, Ayncpuia 
Kavai athi island 

Bisheei S , ag 35 
S/c) I lamzath A I , Safiyabiyoda 
Kavaiaihi Island 

Ukka, 	45 
StAbdobakei, Melillarn 

.\ / 
••.'(// . 	 /. 	. . • 1 

". 	
Y 

y 
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19 	1-Iamzath, age 27 
Uman 1-1iji, Aynepuia 

Kavaya thiI.I.stand 

20 Mujeeb Rehman, age 38 
Sb Hamzath A I , Safiyabiyoda 
Ka\'alathl Island 

21. 	Manikfan K.P.;age 3Q 
S/o Abdulla A,Kuttitappura 
Agatti 1land. 

.22. 	Hidayathulla S.W., age 36 
S/o Hanizath BK., Sibaida Manzil 
Kavaicithi Island 

nsar F.P.,a 	31 
5/0 Chci.iya Koya K P , Pakichipuia 
K.ävärathi tslaiid. 

Suliman K.Iage 38 
Sb Kidave UP.. ;  Kuttipàppepura 
Kavai athi Island 

Yàcob;C;P., age 40. 
S/YoiiP., Pulëenakeel House 
IKavaiathi 1  Is1nd 

Ia  
26.izm1nK P , age 34 

Sb aka 1ah)5 Kochipura House 
Kavaiathi Island 

27 
	

166. 	a9 
Sb Hamzth \Téloda House 
Kavarathi 1s1'ánd 

28 
	

Attakoya 	41 
5/0 Aboohackei M I, Buckal 1-louse 
! 	athi Island 

29 
	

Naushad V , e 30 
5/o KafriiM C, Palliveedu I-louse 
Kavai at1i Island" 

Mohinrnd Iqua1 K K , age 31 
Sb6., Kasmi P V ,, Kunnamkalarn House 
Kavâiathi Island 



- Jf 

31 4hikA1iCP,ge30 

• Sb 	Au K 	Chêrdipapada I-louse 
Kav.iathi Island 

32 Mohammed Rafi P , age 38 
S/a Clici 1)/a 1(o)/a Paiiicham, Puiipinnakad 
Ka\/alathl island 

33 Pookoya P P , age 4 
S/a BabujanM , Putuyauia House 
Kiltan 19iad 

34 Husainali K P , ag 	33 
S/a Muharnmd C , Kuttithayapura House 
Kavaiathi Isldnd 

35 Slaiman M, age 3 7 
/o 1-Iarnzath M. 	, Maidanoda House 

Kavaiathi Island 

36 Kaja 1 lussain C , age 37 
S/p Ahamnetd Khan T P , Chungam House 
Kavai athi 	slan 

37 ijhman T K , age 38 
S/o ThiiiIiad House 
1<avaiathi island 

38. '1ohàthiedHfi K.P., age 32 
Kakachiyapura House 

Kavai athi Island 

39 Mohammed Rfi B , age 33 
'/o AttakiçlavèT P , Beeianthoda House 
Kavaiathi 11aid 

40 

ii 

aa1eka 	.2 

( 	rh11 	 House 
Ia\nath1 lfld 
1 

.'•.j• 

II 	II__. 	III! 
41 	Urmi'K' ,age 137 

S/a Udâhlfa  ?Thekila 111am 
- 	 laraIii Jslaid 

/ - 
, 	'-S. 	 ."•• 	 .,.......... ............ 

.1 Rafeek, age 37 
/ 	o 	tad1 P',!e1okalachiyapuia  House 

( 	 )<av ~ iäthi Island 
1 	 I 

I'I,•-  
J 	

,., 

1  
- 	 - 

I 

Ho use 
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43 	Mhammed B,' ge 31 
S/o Kidave K I?,  Baiakaioda House 
lKa\'alathl lslnd 

44 	laleel P , age 43 
Sb Atlai e1oda, Popvanmada House 
Kavaiathi Island 

45 	Delhath, ae33 
Sb Mohammed 1 , Amana thakepuia I-louse 
Kavarathi Island. 

46. 	Sharaludheei, age 24 
S/o,Ali A., Poo\'1noda House 
Kavarathi Island: 	 Applicants 

(By Advocate: M.K: 'ftGangesh) 

Versus 

1 	1 he Admihistiitoi 
Adinwisu ation of the UT of Lakshadweep 
Kavaiathi-62 555 

2 	DLpiitmeit o fAgiicultuie 

.J[ .pcL.alhdyeep 
Kavaiathi-682 555 iepresented by 
its Duectoi 

3 	Duccioi 01 Pnchayats 
1)epcu tmeni. of Panchayats 
Admmisti atiOn ol the Lfl of Lakshadweep, 
1Kvcuiài.hj-682 555 

4 	Distiict Pcuchayat 
1avai aihi i ci csrnted  by its 
Executi'e Offlei 

5 	Village (Dwdcp) Panhayat 
Kavai uhi Ts1nd  icpiesented by its 
I xecuuve Offiei 	 Respondents 

(By Ad\'ocate Mi S Rdhaki ishnan) 

19 	@A 319I2O1 

C 	age34 
Sb Hia athuimecctta House 

AW 



5 
	

K.K,Razak, age. 27 
/.o: Khadei:.k .y, Kunniyatarnkakkada House 

Ammi Island 

6 
	

PAshiaf, age 3' 
S/ô Ahanied, Pallam House 
Amini Island 

K C Moosa, age 44 
S/o AttkO ,  Keelachery House 
Amini Island 

B.Kasmikoya age 42 
S/o.Chriyakoya, Balapp House 
Aiyiin Island. 

9 	C 	ttakoya, age 41 
Sb I lansakoya, hnmthabel1i House 
Athjni Island. 

RaheeniM,age33 
Sb Abdullakoya, Madam House 
Ainini 1s1ahd. 

Pookunhi 
S/b T.C.YousaI', Noormahal House 
Aiiiini Island. 	 Applicants 

(By Acôcae: /.K.B.G anges h) 

Versus 
/ 	, 

I 	\ iIe Adrhinitiatoi 
* ( 	/ 	iinistiib bf the UT of Lakshadweep 

)'lk'arathi-682 565, 



2 	1)iiectoi of Panchayats 
Depaitmeit 9f Panhayats 
Adrnimsii ation of the UT of Lakshadweep, 
Kavai athi-682, 555 

3 	I)iicctoi of Education 
Diiccloiate of Educatior 
i\dm in isti aton of the UT of Lakshadweep 
KàVcfldthi-682 555 

4. 	\/11agé(Dwep)Panchaat 
A m i n i Island repi'esented by its 
Exec utive Officer. 

(By Advocate Mi S Radhaki ishnan) 

20. 	O.A No. 325I2013 

MohanmcdAbdu1 Razak 
Si6. 1J,I. Nàla.Koya 
Atia1adà11ôuse 

1'dr)tt:ls1and.. 

IK.Moosa.• 
Kandilam F. !OL1SC 

Kadaiiiath Island 

3 	1 lamza Koya 13 
/o Abdul KJiade 

Ru iyanimada I louse 
A i dj.OttlS!dY 'f 

(By Advocate Mi K 13 Gangesh) 

Versus. 

I. 	Th Administrator, 
Adni!iii -isu,atim'tof the Union Teii itoiy 
of Llhd'weep, Kavarathi - 682 555 

2 	Fhe du ecoi '(Siviccs) 
Adiiinisti aUn' of the Union Tei 1 itoiy 

T. N< L alshL1dvc (Seci etai lat), 
i\'ci1flj - 682 555 

( 	\ 
\ 

3 	tiicnt of Envioi nment of Foi ests 
nJon I cuitbiy of Lakshadweep, 

* Klvaraihi -682.555 .' 

Respondents 

Applints 

Re spon dents 



4-3 

•(By AdvOcate Mr. S. Radhakrishnan) 

21. 0A326/2013 

I. 	Savad1'.K.,ae40 
• S- /o I\4olimrncd A.P., Th.i'rinikkadu 

Kavai-athi  
.v. 

2. 	Ab6bbäkeiPP g.e 43" 
Sb Hàrpzath K.P., Pa1lipiiir 
Kavarathi Island. 

3.. 	Aboobacker P.K.., age 34 
S/o 1'athahulla,:1u1eenakeeI 
Kavaraihi Island, 

ihangeër A4.,age 32 
S/oI-lameed, A liapura 
kdval cUhI 1'ld11d 

Siajahan 13. It*.ag.e 35 
Sio idave,Iadayi 
Kavaahi Island. 

(By Advodit: Mr.K.13.Gangesh) 

• 	 Vei'sus 

The Administrator 
Administration of the UT of Lakshadweep 
Ka''arathi-682 555. 

2. 	!i rcétor ol' Panhayats 
1pirent Qf lanchayats 
•didtraiàn of the UT of Lakshadweep, 

iffii-68 555. 

3 	Dejitmeit of'Science & Technology 
Uibn'Fëi'i'ito' of Lakshadweep 
Kavarathi-6$2 555 

Applicants 

>-,--,"-__:0_-.---•. 
iep1Lse{IILu u):ii uueeior 

	

,4 	age (Dwccp) Panchayat 
athi Island i pi esented by its 

l \'dutive Olficci 	 Respondents 

	

0'•• •••'• 	 •00 	 •• 
*0 	 .. 	 •) 

	

' - ..;'.:J 	/'- ; 	• 

(By "AdvoLatc Mi S Radhaki ishnan) 
i 

	

• •.•. ,-'.•• 
	V ......... .• 	••. 	•• 

	

TJ 	-' 
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I 22. 0A32712013 

larook; ge 4;O 
Sbo K unhika9a, Pulipinakkad, 
Kavarathi 1sIind: 

Ummer Faroqk ae 8 
S/a \I.P.I4äsn Kartho1apura, 
Kavarathi Island. 

(By Advocate: Mr.K.B.Gàngesh) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
K,avamihi-6$2 555. 

2 	Diicctoi Of lanchayat 
Dep-ii rncpt of iPanchayats 
Adminiti ulon of the U I of Lakshadweep, 
K1VciiathH$2 555 

Departhieni. of Environment & Forests 
lJn iOn lerritor ;y of Lakhadweep 
Kavarathi-682 555 

\/i.1 lage (Dwep) Panchayat 
1K\'a1 ithi kiand epi esented by its 
I \eCmiVc OiIcet 

(By Advoaç: MrS. adhakrishnan) 

23 	GA 32812O13 

Sailiill C.l 	age 34 
$/a MohaooI 1aji, Chendipura, 

a va rat hi. 

Suiul Hameccl P.P., age 39 
S/U Attai l.P., Pokara Chepura 1-louse, 
K avarath I. 

Mohmm aed K,P.,age 35 
Iaii 	, arutholapua House, 

Kavai'thi.. 	:, 	 S  

.,age 41 
/qN/lOhanied,: Pal1aii I-louse, 

Applicants 

Re s p0 ii (IC us 
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Ho use, 

'. 

dvocate Mi 1I3 Gangesh) 

Versus 

] he Administrator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

 Director.  of Panchayais 
Department of Panchayats 

: cu1stjou1 of the UT of Lakshadweep, 
K-waiathj-682 555 

 :Direciöi of Educatidn 
Dirèorate of 1ducat ion, 
Administration of the UnionTerritory 
of Lakshadweej3, Kavarathi-682 555 

 Yillage (Dwee) Panchayat 
Kavarathi Island rexesented by its 
Excciiti'.'e Officer. 

(By A)vté: iVlr.SR'adhakrishnan) 

24. OA. 329/2013. 

1. gum 	age 38, 
Razeed, Madeena Manzil, Kiltan. 

S pel:vi s  F. Elkr Twisting Centre Ki Ran 
Ijstrict Panchayat, Ki han. 

2. Shahul Hamed i,K., age 50, 
S/n Sayd ,Kya P.S., Thottathakkara 

KeeC urn Clerk Store 	en 
Coir Tvistin!enQe. Ki tan 
I)istnict1anbayãt, 	Kiltan. 

T..KaiFdeen ;  age 33, 
I T , S/n SayçI Abd!la Koya, 

7 	.. &nqamku!am, Kiltan 
'Coil Twisting Centie Kiltan 

I 	il. 	anchay.at, Kiltan, 

App! icants 

Res p0 ii dcii ts 

Applicants. 



	

.(,',.., 	 • 	 ,. 	 .., 

(By AdvOccltC i\'li P V Mohanan) 

Veisus 

1 	I tic Adminisiiatoi 
d.  

Adminisuation b f the U] of Lakshadweep 
Kavaiathi4682 555 

2 	Dii ectol of Panchayats 
Depaitent 9f Panchaya m 	 Is 
Adn3i1ktratiOri of the UT of Lakshadweep, 
Kavarathi-682. 55. 

3. 	The Chief Executive Officer 
District Pancha'at Unit 
Ki Itan. Uhion Thrritory 
01' Lakshadweep-682 557 

(B),  Advocate: Mr S.iadhakrishnan) 

25. OA 331/2013 

I lUSdifl K ( , age 34 
Sb Sciyecd Mohammad A M 
Kauiyamchatia (1-louse), Agatti island 
(iTo 11 akshidv'e'ep. 
\Voking as. casqai labourer in the Department of 
Scic.nce & Techn6looy, Again, Lakshadwecp 

2 	1 lydei 1 
S/c Syec1 l3.thiri 1-laj i U. 
PokLiihappada (House), Agatti island 
Lj ,. V of I akhadweep 
N'oiking ascasual labouiei in the Depaitment of .................. 	:. 

Science &] echnology, Agatti, Lakshadweep 

3 	Ab Akbai K , age 39 
bO l-Iama C 1 l-1 

Kunahiyoda Hbuse, Chetlat Island 
J 1 oIl akshadwecp 

\Voi Ri n as ccsual laboui ci in the Depai tmcnt of 
Scince &Fh('ioldgy,Agatti, Lakshadweep. 

4 	- Ni 	.Bkft1.;age 27 
/oSecdiRoya 

duhi)'oda I-1ouse), Chetlat Island 
1J 1"oftikshadweep 

a casua Iabouiei in the Depaitment of 
Sciince& 'I ec1'nolbgy, 

............•,:... 	•.•.,.;....... 

Respondents 



'F.7 

Applicants 

ikose,Sr. & Ms.Daisy I.Daniel) 

ç, Versus 

The Adrninistiatoi 
JT fLakshd\1eep, Kvarathi-682 555. 

Chairpersn 
Village (Dwcp) PanchaS'at, Agatti-682 557. 

Chairperson 
illag (Dwj3) Panchyath, Chetlat Island-682 554. 

4 	The JunioriScientific Officer 
Dcpaitm ent di Science & Technology 

Chetlat-682 554 

5 	The Juhior Scienufic Officei 
I5ep4itrnent of Science & Technology 
Aatti-682. 55:7. 

6. 	Director of.aiic.hayath 
[3epai'tment. àf Panchayath 
Kavarathi 7 682 555.. 

(By Adoéat: Mr.S.Radhakrishnan for Ri ,4,5 & 6) 

26. 	)A3332O13 . 

•:H ,  

SPF1aiiis 
SIo.Koyakunhi 
Sii1nivauiKI1tan 
Lâkshãdweep 

K.Azhar 
S/o.'Siiyed Buhari 

athivo i ,'Ki tan 

A.Ahand, 

............... 
7 	Auna?Uia, Iltan 

.................... 
.3 . 	.' 	. 	.' 

(B/d9cat MrM R Haiiiaj) 

"4 b:"  

Versus 

Respondents 

Applicants 



Adniiristiati, 

	

!:•-' 	 k' 
Union Temni.oiyofLakshadweep 
Kavai atti 

2 	Diicci.oi ofPanchayats 
Union 1 ciutoiyofLakshadweep 
lKavaiatti 

3 	Sub-Divisional Officer 
K lan Island, Upion'Terilitbry of Lakshadweep 
1< 	tab. 	 .•: 	 . 

4. 	Dircctor, 	: 
Servics, 
U F of LaKshadweep,  Kavaiatti 	 Respondents 

(By Advate:Mr.,.Radhakrihnan) 

27. 	OA'34412013 .. 

Kassi.m A 
S/o.Atti(bya PP 
Ai iyathara House, Andrott 

.J.alaluddin N 
/o Attdkoya,N P 

Ncngummada I louse, Andiott 

3 	Mohammed Hassan C E 
S/oKbrhikoyaSVP 
l:dayakkal;Hk)use, Andrott 

Mohammed Ikafeek C.K 
S/o.Koya.K.0 
Cheriya Kakkanal 1-louse, Andrott 

Moiammd.Kamaluddin M.K 
S/o•ShihabLrddin Pookoya Thangal 
lvi vankakkada I louse, Andrott 

6 	i\4ohmmed Basheet C 
Sb Pookoya' 
1 dakkal Iouse, Andi Ott 

Nooiul 1-lassan A 
/oNallayakya U K 

A1aaIlouse, Andiott 
'I 

:.. 

\' 	
/ 



1 - 

, Muishida Begum C. N 
D/o I ate Shatstiddin Thangal 
Chemayath J'1a!akath, Ahd Ott 	 App! icants 

(By Ad\'ocate Mi 1K 	Gangesh) 

v'CISUS 

•.• 

I he Administi atoi 
Administi ation of the Union Teiritoiy 
of Lakshadwcep, Ka\'aiattl —682 555 

 Director of Pahchayats 
Depahmen.t )tPapchayats 
Administi ation of the Union Ten itoi y 
of Lakshadwecp, Kavaiatti - 682 555 

 J)epartiicnt of EIectncity 
Un ion i'er.ii tory: of Lakshadweep 
Kavarathi 	682 555 

 Vii agc (Dçe 	Panchat 
Andi ot Island i epi esented by its 
I xccutivc Of Ticet - 682 552 	 Respondents 

(By Advocate Mir,S Radhaki ishnan ) 

28 ()A 345/2013 

I. Ayshc)mnia EG: 
D/o Ilamsa, EIlchètta I-louse, Agathi 

2. I:3ecFathumi:aiI..V 
D/o Kasmi Ioya Puthanvced House, Agathi 

3 !KadecjaP K 
D/o KQya i lastan, Punakad House, Agathi 

4. Abdul MuthaIiIMK 
/o Auakoya, Mayarnkakada I-louse, Agathi 

5 Abdul 'hukc,oi 
S/o;Laie Usf 
Melaillani 1Ious, Agathi 

6 
- 

'I Iidayathuiia M K 
/ &o iboobac.kei IKoya V 1K 

akkashihaIaa 1-louse, Agathi 

7 
M .

anooi 

'• 	: 	 . . 	, 	.' 



• 	
: 

I 

10. 	Nazei'K 
S/o.Kidave 
K:unruikatiiiyäpada 1-louse, Agathi 

H. 	ShovkathaIi. M. 
S/o..UmmeitB 
i\4akaycichoda I-louse, Agathi 

12 Saycd Mohammed K 
IoPookoya B 

Keepatt I louse, Agathi 

1aej) 
S/o.M uthal if K 

ahac1a l-  -iuse, Ag,athi 

AboobackerN.M 
S/o.AiduI Rahman F - 

,1 afcsaN4anzi1, Agathi 

Abdu 	m. P lSalaF.  
SIbChpnya Koya L P 
] hekpythiya 111am, Agathi 

Afi1Koa 	- 
S/o,fyIphammd Koya 
Kaklacla 1-louse, Agathi 

j\'harC 
Sb - NA oha mined K oya T. P 
Chal1àkIad Huse, Agathi 

1oobackr K 
ayec1 .Ioya.F.P 

" 	\rUi .tiiakap d 1-louse, Agathi 

TIA 
'adI1. •- i 

j?3sLMe 1ahnadHji K 

q4,  



Kulajinodal louse, Agathi 

20 

I 

Saved tVlohaijcd 
SbAbduI1a P 
Mai iyathoda 	louse, Agathi 

 Muhammed Koya B 
Sb 	Koya 
l3iyathabiyodaIiOuSe, Agathi 

Naft'esa M.K.  
Dbo.Abdul .la . KoYa K 
Moothamkald<ada 1-louse, Agathi 

23 	Koya P 
SboJu.nhiko.ya ;  
Pondmoda 1 louse Agathi 

24 	Kasmikoya 1(1 1  
S/.oj\bbob.ack.er .Koya 
IKama1n1a1ml/Oda Puthiya 111am Agathi 

25. 	Abooback.er i. 
Sbo...Ali.MplaTflmed 	. S  

iJppathoda l-buse, Agathi 

26 	ladaiudheen'V 
Sb Koyassn1 
Vi1da tV1nzl, Agathi 

I 	
' 	 I  

Kanuyflisd 13 P 
1)/o Mh1amnd S 
j3apthioda floLise, Agathi 

1-li iidiinibi .J\4' •. 
D!b.A.akoy' 
Maiiiyam Scviyoda House, Agathi 

Ia! Iei A 1 
o Sayed Buha' i f P 
Jiyajappada I louse, Agathi 

k 	(I 	
I 

a.1id[ipn i\4 P 

IT\jbui amIloise Agathi 

j,u.hukoy .1 
jyapappada 1-louse, Agathi 

27. 

W. 

29 

30. 

'S F2lJ'S. 

/ 
r l ' t  

*1 

3C 



S 

aseer !•'.I 
S/o..N'lutha1if 
JhCkkU L1iiyä 111am, Agathi 

Ubaftl U 
S/o.!-lamza U 
Ui,erodachefla House, Agathi 

Sy 4 Mo h ih mcd K. T 
S/.Aboo Sa11 
Kalani.hithiyoda I louse, Agathi 

	

38 	K4ahanod P p 
Savcd Mohammed 

Puthiyapandai am I louse, Agathi 

A.bdftllaTh 
S.:IbFathahuI:Ia 
Biyaslh'Oda I-louse, Agathi 

F1jromni a.  T1 
1?/o./\Rdu1 kaderkoya P.0 
11hkku Puihiyail lani, Agathi 

1cci'F 
Il'13 

1-Ipuse, Agathi 

Asl1B 
S!p$yd Ali K 
l3iyashahiyoda 1-louse, Agathi 

	

•! 	• 

	

43 	aiiyambi B 
i 	 1otJmmer ç 

31thdcj F1ousc, Agathi 

/ 
, 



Sho\vkathali 
S/o.Late Attakoya 
Sailaniyoda I-louse, Agathi 

Nissamudhccn V.1K 
S/o.Hamza CK (Late) 
VadakKcclalIlam, Agithi 

Chriy Koya AK 
Sio.Kpya 
Al iia  1unn I niIiiada House 
Agáihi 

Mohammed Au I C.P 
S,o.Kasmi Koya A 
çhc.hala1Kap9da 1-louse, Agathi 

SayedMommmcd K 
S/o.YdusaiA 
iKinn.iipiriii 1-louse, Agathi. 	 Applicants 

(By A V&'d i m 1< 13 Gangcsh) 

Versus 

'1 4 :\dmiistritbr 
Adipinistratiqn of the Union Territory 
di Lakshadwep, Kavaratti - 682 555 

l)eprtnerit f Agriculture 
U nion Tcrrito'ry, of Lakshadweep, Kavarathi 
Represented byis Director - 682 555 

k)41cctoI ol P&nchayats 
L' Dertjneit of Panchayats 

/' 	
/ 	 iistion of  the Union Teiiitoiy 

clLlshadwecpKavaiatl.i - 682 555 
..,>/ 	 ... 

itf' 
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4. 	Vi lla,e (Dp)Panchyat 
Agathi 10sia,d:4resente by its 

Excjtiv:'©ffld —.82554 

(By Advocate MiS Idhakrishnan ) 

29. 	ON 346/2013 1 

Ummer l'arook Shall 
S/o.Aboosala 
Malikakal HOuse, Arninii 

P.A SayedalL: 
S/tO. IIamzakdya 
Puthiya Ashaioda 1-louse, Amini 

3 	R.ahath Bccgarn 
{.)o Ahawéd,: I Malikakal House, Amini 

Aharnedkoya: 
S(o.Koyakidavu,. Surambi House, Amini 

VI.iyabi 

D/o.Anthuko'a Palliyachetta House, Amini 

J3eebi M.P 
D/JIamsa, f'Ia] I ipura House, Kavaratti 

0 	

• 

 o  

/takyaVadakki1apura, 
Ka\'arau.i 0 	 0 

(By Advocate: M.K.B Gangesh) 

Versus 

I. 	£c Ad,minjs& ft 	abr 
4dminisuatjon of' the Union Territory 
.fàlhdweep, Kavaratti - 682 555 

-- 

2. 	'. 	9fPan6hayats 
)ep i tmcnt of Panchayats 
Admintiation of the tinion Territory 

khad?eep, Kavaratti - 682 555 
0..,  

Respondents 

Applicants 



'!u:. 	• 	' y 	:. 	 1 • 
II 

f. ' 	 1 H k J 	
c7  H 

I 	• 	 • 	:. A  k  
VA P. f 

 

3. 
it 

weep 

!i 	t 

}avarathi, e Tsenedby Director of Education —682 555 

4 	Ii!Iage (Dwee) Panchayat 
Arnini Island ipresentd by its 

xutive Officer - 682 553 

5 	Viflage (Dweep) Panchayat 
Kayaiatti [sland repiesented by its 

ecuti'e O'ficei —682 555 Ex  

(By Advocat 	i $ 4dhakrishnan) 

30 	0k347/201i 
I 	

I 

I 	$uhaiabi P 
unhikurthi 

Pa Ilicham Hsc, Kavaratti Island 

2 	MahainoorMP 
I)o 14ani7ath' 
Molakepura }1oise, Kavaratti Island 
I 	L 	I1 

3 	bihi4b1O1P 
tib 	id. 

Ul1ikanar1 1avaratti Island 

4 	minaPV 
DIo Manaf 
Puthi>/aveed\1, Kavaratti I stand 

5 	SaiommaKP 
1)/o Ibrahimk'ut' 
leetakoch ictiyapui am 
Kavaratti 1slarid 

6 

I stand 

7 	BebiA, 
iakoya 

I- 	'ivappada House, Kavaatti Island 

47- 
7 	 'i\ 

8\ $ebi Aynepura 

I 4o..Abdurahrrian 

j
flePUi a I louse, Kavaratti Island 

Respondents 



r 
(ByA dç4rI4 IE Gangesh) 

Vet sus 

1 he Administrator 
Adrni nisti ati 1dn of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

Diicctoi (Seivices) 
Adrninistiatioh of the Union Territory 
of I akshadw1dep (Seci etariat) 
Kay4ianj— &82 555 

I 	¶ 
V4 1 1  

Drebtoi of In1dustiies 
Jribri I cii itoi y  of Lak$hadweep 
~ iathi repiesented by the 

Drdoi of Industiies 
\ 

2. 

Respondents 

I  

Il 	J 	I 

9 Rabmath 	egUm B 
JI1/oj\1i 
Ia1iya1 i Hou 1se Kav ar a"Hi Is land 

10 SadihathVM 	I  
I)/o Valiya Abdrahirnn 
Vadakkurnelaclladam, Kavaratti Island 

11 Rhiyambec T. P 
I)/o Ahammed K P 
Fhottathiapura, Kavaratti Island 

 Befathumrna B 
D/o Aboobacket 
Beeramthoda, IKavaratti Island 

 Rahrnäth l3egum P.P 
D/o.Attal K.P. 
.I'?ochaiachepUra, Kavaratti Island 

I'/Iaij anath 
13(o Muthu Aynapuia 
K1uthipappepui a, Kavaratti Island. 	 Applicants 

. 

Mr. S aadhakrishnan 

-. 



3. 	Anwar Hussain 
I)/p.Essa 
Kottapura I-lOuse, Arnihi.1 

4 	Sajitha Beegirn 
.V0 S :aYe Abdulla Koya 

l3eli I-louse, Amini 

HaiTeë'dathbi: .: 

D/o.Shikoy 
Monakkallachetta House, Amini 

ITassainar 
SIo.M ohämmed 
Alirnmcchctt 1-louse, Amini 

7 	KCNsi 
S/O ITjairsa 
KilLvadachetta House, Arnini 	 Applicants 

(ByAdvdcate Mr 1KB Gangesh) 

Versus 

I. 	The Adrninjstràtor 
Adrninistrt.ionof the Union Territory 
of Lakshadweep, Kavaratti —682 555 

2 	1) 
1 
 rector of Panchayats 

I)ep'artrnet of Panchayats 
Acminifratbi of the Union Territoty 

-- 	 555 

..3 . -. 	jftatrnent of Education 
TeitÔry of Iakhadweep 

• 	• 	'arathi represthted by 
!biretor of Education —682 555 

• 	 ••• 	• 

/ 



ra 
;i•. 

IIII 	
•1' 

1 	
: 

Aipird Isla 	psntl by its 

I 	 L 

(By Avoèate Mr S1adhakrihnan) 

32 0A350120U 

Mohainrned i{asan 
Sb Abdul Kadar 
Jvlohapuiakkad House, Andrott 

2 	Abdul Hassan 
Sb Attakoya' 	I  
Kaithatt Hous4, Andrott 

3. 	• ayed.MohaPiied 
/ôAboosala': 

iKarachetta HoJe., Andrott 

Respondents 

. 

ru 

5 

(ByA 

2. 

Mohammed Hussain 
.Sbo..Moharnrnd 
1?,appathiyoda House, Andrott 

irajudleen. ; . 
SI9oyahrha lçoya 
1Ket1kactFoUSe, Andrott 

dyocate Mr K B Gangesh) 

Versus 

hAdhiçtQr 
Administration of the Union Territory 
of Lakshawee, Kavaratti - 682 555 

Director of 'ancliayats 
Pepartnett dl Panchayats 

iitratioti of the Union Terntory 

555 

Applicants 

3, 
s Chief Executive Officer-682 555 

	

4 	Village (Dwéep) Panchayat 

	

, 	Ardrott Island epresented by its 
Lxecutive Qificet - 682 554 

(By Advocae Mi S adhakrshnan) 

ji 

Respondents 



33. 

 

 

ru 
S/q.Popkoya 
Puthiya Eddiyakkal House, Amini 	 Applicants 

Advocate Mc K. B Gangesh) 

I 	 Versus 

 

 

5. 

/ 
*,-• , df 	-jhi' 

fle drninisUator 	I  
Administrdtion of the Union Territory 
bçLkiiadv'eep, Kavaratti - 6.82 555 

DfiectOr of Pànchayats' 
Dcpartmeni of Panchay'ats 
Administration of the Union Territory 
p Lakshad weep 

'vàtti- 682 555 

Department of Women & Child Development 
kion '1 eiwdory of Lakshadweep 

I'i- sentpd 	Dirëdtor 682 555 
'••.i 	

- 
Village (Dweep) Panchayat 

rirbtt lslahdrepresehted by its 
Fxecãtive.O:fficer - 682 554 

Village (J.)wçép) Pancayat 
rnir.i 1 1sland iepresented by its 

livO.1'1icer - 682 553 
.J 

Respondents 

I 



2. 

I 	r 

. 

/ 	 - 

NëI 	 Ahdiott 

3 	Mansoor At 
S/o.Muthtikoyà-: 	I .  
Pentamvelipura House, Andrott 

4. 	MOharnrred :1àka1 
S.Sidd.eequé 	. . . 
Makket 1-160se Andrott 

(By Advocate MK GangeTh) 

Versus 

1 	he Adrnrnistratoi 
Adrnirusti ation of the Union Territory 
of Lakshadweep, Kavaratti -682 555 

2. 	cpari.rnent dl Anima.1 Husbandry 
Union 1 erritoty of Lakshadweep, Kavarathi 
Represepted by its Director - 682 555 

3 	brecpf1anchayats 
1 -eprnt qf Panc.hayats ......... .1 
idii'inistition 

i 
 qf the union Territory 

La-kshdW.'ep.'. 
Kavaráthi- 682 555 

4. 	Yilag (bvèp) Pnch-ayat 
n.drott 1sand:répresented by its 

FcutiveOfficer -682 554 

(By Adocate: Mr,S  âdhkrihnan  ) 

35 	OA35/2øi 
I 

II 	 I 

1 	N' I 	keh 	I 

- 	t61Kidav1ijf 	ii 

1aan k1k.3kada H o usa, Agatt i 

Applicants 

Respondents 



• 2 
	K M Shb:k 00— r. I  

	

• '. 	 .i.. 	•' 	 . 	. 

PAhi,iiad 
Sb M Yousuf 
Thekkuthiy Veedu; Agatti 

K'.P.l-lomzakoya 	S  
SIo.Aboobacker 
Karnalmalrniyoda Puthya 111am House, Agatti. 

K.Showkathali 
S/o.Syçlubukhari 
Kbndinod House., Agatti 

B.Shàrafudheën 
Sb.. Urnkne' Ella 

	

f36c' 	1-louse, Agatti 

V.K.Mohamind Mukthar 
S/6.Abul1 koya 
Vàdakk Kunniriarnel House, Agatti 

bdu1 Rahirnan, 
S/p.J)ideq 

AdvocatI4iI'B Gangesh) 
S. 	 J• 	• 

Versus  

bf the Union Territory 
fLakshadeëi, Kavaratti —682 555 

'6f nirna1 Husbandry 
IJnion 7Ferht6r of Lakshadweep, Kavarathi 
Jeprénci, 	its Director - 682 555 

	

' 	4.. 

	

' 	•.t.i 	........ 

0 

Jj 	 ••..* 	....... 

* uVi 
••••\ 
7. \ 	.. ;i:) 	I•'- 	. 

' 	'I?. 
"•..-_-_ / 

7. 

M. 

(By 

 

 e',ti.o1 Pc.ayats 
pit1t f Pnchayats 
lmisttin of the Upton Territory 

'.aratti -682 55 

1lagc (D/çj3. Panchayat 
!atti Island represented by its 
:ectitive OMcr - 682553 

Applicants 

Respondents 



I 	

62 

(By Adocate Mi S dha1snan) 

36 	OAINo 35412ti13 

Suhaiabi, U/ 1 harg Kcya 
Kakkanal House, 
Andion 	I  

(By Advocate Mi K B Gangeh) 

Versus 

1 he Administiator, 	I  
Administiation of the Urion Terntory 
of tl iadv'e6p,1avarthi - 682 555. 

2. 	The Djfec tb r (Serv iôes) 
Adrninistrtibñof the Uriion Territory 
o1 L:akshadwp (Secretariat), 
Kâv'aratti 682555. 

3 	Dcparrner\t 91 Agriculture 
Lakshadweep, 

Kavafathi - 682 555 
Repntod:bi its Diredtbr. 

(By Advocate Mi S. Radhakrishnan) 

37 	0A355/2013 

Muthükoya ' I  

S/O Shaiko'a 
Kakkanal house, Andiott 

2 	'Atiçiv 
io Asinai 

4 	 I 

umiiad1 Houe, Adrott 

(By Aavoate i B Gangesh) 

,VerSs 

1c 	
II 	l• 

, - l- 	Adrninistiaot 
\dministration pf the Union Territory 

( 	 oIakhadweep, Kavaratti —682 555 

\ 	I 

S 

Applicant 

Respondents 

Applicants 



2. 	I)irecio.r of Pahayats 
Department pfPanchayats 
Administratoh of tFi 1Jiiion Territory 
oLakshadweep 	I  
Kavaiatti - 82 555 

3 	Dii etor of Port, Shipping & Aviation 
Union l en itory of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Parichayat 
Adrott.rIs!and repreented by its 
Executive Officer— 682 554 

(By Ad.'ocate: Mr.S Radhakrishnan) 

Respondents 

38. 0A356/ZL0 

l- ajai:ornrnabi . 
D/o.Koya Kdave M 
JhithiPdäH0USC, Kalpeni 
.............. 
t., , I. 	- •,i 	 . H 
M.lKC.heniykpya 
S/Mhaimed Ko.ya :Haj i 
Mal'rnikkakad.a House, Kalpeni 

(By Advoëate: Mr;K.B Gangesh) 

H. 	Versus 

I. 	The Admibitrato 
Adrninisti atidn of the Union Territory 
p},Lakshaqweep, Kvaiatti —682 555 

.:L.;..), . ,  
2. 	rectpr:Qf.rariChayats 

eptrhent 1  f Panchayats 
ti ton of the Union Territory 

dç 
Kaaratti - 62555 

3 	Villae (Dweep) Panchayat 
Kalpeni Island çepresented by its 
1xecutive Ofliqer - 682 552 ........ 

... 	.. 	. 
(ByAdocae Mr S kadhki ishnan) 

1 	39\ OAl357/2OJ 

i )IJAbdulSalarn 

/ tS/o,Cfriyakoya 

.y: 

Applicants 

Respondents 



I i 

A!ikakada-1ôs, Ka1pni 

M p I1h4a1 Ioya' 

Mahdur, 	1pii , 

P 'Sakeer Hussw 
,5/.'o Mohamrne1 Koya 
Peechiyath l-louc, Kalpeni 

Abdul 
S/o.Pallath Kurhi Koya 
Nenernpappada; 11ouse, Kalpeni 

Auakoya 
SLo...Karni.:yá 
Kunhipuva14cji House, Kalpeni 

Abd61 Nasei 
S /o. Muthu Koya 
tvlalmikakada 1-fouse, Kalpeni 

M.KKhaIee:.', 
Sto.FlaiTlza ':QY 
Malmikakada 1-louse, Kalpeni 

Mohammbd aser 
S/Oi Mohammed Koya 
PeechiyatH I-louse, Kalpeni 

L4.t} W 

Ii] 

12. 

/çS1ai IKo'a 
v{animc1 1-I66se Ki!peni 

Cheriya Koya 
So Ahrned 
Nedyam House, Kalpeni 

Mohammed Koya 
S1i'o Kunhi Koy 
Chciyapuiakad -1ouse, Kalpeni 

&boackei 
I i. 

1K.a14ki)oda 1Jyse,  Kalpeni 

Kuhhi Koya 

) 	
4hi1kadan4'11a1 Rouser  Kalpeni 

2. 

5 

7 

'I 



I;, 	

I 
,0•- 	 I 	 65 
• rlt! 4 	h 	4 

14. 1 4  
pSd 6 44hipdoya 

,. 	i. House, Kalpeni 

15 	Abçlul Hakeern 
Sb Che' iya Koya 
Melachedarn 1-louse, Kalpeni 

16 	Hajirommabi 
D/o Kasmi IKya 
Akkara House, Kalpeni 

17. 	Huthairath 
DIo bbas 
Aia1a1ar i-i0d, Kalpeni 

0 1 

18 	kasheed 1 

Sb Koyamma 
Manjiyenam 1-louse, Kalpeni 

19 	Abdul Gafooi' 
Sb Kasmi K.oya 
Kadapuiathaillain House, Kalpeni 

1: 

20 	M'lo'a 
S/'P'oOkQy 

ctdain I-louse, Kalpeni 
I 	II 	1 

21.[Saii ya  
DIb Moosa k C 
Puthiyapuia House, Kalpeni 

(By Advocat Mi K E3 Gangesh) 

I 	
Veisus 

Applicants 

1ch Administiator 
Adrñki istaion of the lJnion Territory 

/ 
* 7 : 
01 	(.• 
*1 aEP 

,\ 	
JI) 

jl 

Lak41weep, Kavarathi - 682 555 
II 	

I 

aitriencofAgi iculture 
1bn 1 Feiritoy of Lakshadweep, Kavarathi 
pres,ente1 by. its Director 

-ectoi of Panchayats 
artrnent ? Panchayats 

of the Union Territory 
Jakshad'e, Kavaratti 



F . 

Ii 

4 	Ville (Dwep) Pahcha'at 
...l1$land represeritd by its 

Exethive dffe 

' 	(By Advocate Mr S Radhakh$hnan) 

40 	0A358/2013 I  

Abdul .Laihef 	. .'. I 
Keela.Vil1ttôrn, Amni Is1and 
Lakshadweep. 

(By Ms.Shahna Kathikeyan)E. 

Versus. 
:1 

:ViHage.(D'eep) Pa.nc.yath 
Artini 1sInd 
Represented by the Ch4ur Person 
Piir-682552 

Scr.y 
Department of Panchayath, Kavarathi 

Director . 
Eip.dyment and Training 
Uhibh1eriitbr Of Lakshadweep 
Karathi .... 

(By Adyocate Mr S Radhakrishnan for R 2&3) 

41 	O*9/2013 

Muthuiy ' 	 I 

Mampuiani. House 
Arnini :1s.indIL.k.hadweep 

(By Advocate Ms Shahna Kaithikeyan) 

Verus 

I. 	Iag. ;( Pwep.Panchayath 
'\mni island 
Rresented by the Chair Person 
P 	682 552 

2 
' )jrtrnerrt 0. '1anhayath 
) avàrathi - 682 555 

Respondents 

Applicant 

Respondents 

Applicant 



S 	 S  

3 	 I I  

14VIL L¼.dLII.V.1)I.J 

Karathi- 62'55 

(By Advocate: Mr.S Radhakri hnan for R 2&3) 

42. oA362/2013; 

Rabeehathulla B.P., aged 35 yars, 
Sb. MohmrnedKoya T.N., 
Labourer, Kiltari, Residing at Va!i'apura House, 
Kiltan.Island. 

(By Advocate Sit P V Mohapan) 

:. 	..... I: 	
:. 

Versus 
4Thè Adminitrator, 

1' of Lakshad\veep, 
Kavàrátti692 55, 
Electrica!,Division, Kavarathy. 

.I)irector of Pançhayat, 
Deprment of Panchayat, 
.dmipisa1f9n kf UT of Lakshadweep, 

h 
:Katti-682 555. 

• 	 .L.. 	I 

• 	:' 	 I 

•iEécut.iye Officer, 
ge Dweep Panchayat, Kiltan-682 557. 

(By Adv96tç: SriS. Radhakrishnan) 

43. OA 36312013 

Yaser Arafath M.'., aged 28 years, 
Sb. E.. Sedjk9ya,abburer, Animal 
HusbaiidrJit, ,ldtan, Residing at Moulana Veed, 

kaul Ki Ittiarid. 
1 	.I1L-1 

Eda 

Respondents 

Applicant 

Respondents 

Applicant 

(By 

,"•i.c- - .' 

/ 	
\I 

I \. _) - -1•, \ ' 

x •i. 

'itiBEC 

YC 	P V Mohanan) 

S 	
Versus 

the Adrninitratot., 
Làkshveép, 

ratt i..68)2.  

Dfctpi oIP-anchayat, 

' S  -........ 



I I  

Department Pahc1iaya, 
Administration of UT fLakshadweep, 
Kavaratti-6855 

3 	'1 he N.616 'ri iiatyl . Assistn Surgeon, 
Office of the Vterindy Assistant Surgeon, 
(Ammal 1-lusbandry Uriit, 
Kiltan lsland, Lakshadwep -682  557 

4 	h Chaiiperon, Vil1ag Dweep Panchayat, 
Kiltan-682 557 

[By Advocate Sri S Radhakrishnan (RI-3)] 

44 0A364/2013 

Abdul 	'bish,S/o.Sinu1Abid P., aged 27 years, 
Malikakal, Kiltan, UT of'LaIshadweep, working as 
Casual Labouiei, (tive Stpck Inspectors Trained Labour), 
Animal I lushandty Depaitment, U .T.of Lakshadweep, 
Kavarathi 	I  

• 	 .. 	 ...•.... 	 .: 	 . 

(By Advoat 1Mrs Daisy I Daniel) 

! 	 I 

If 	
Versus 

I he Administi dtor., 
Iipion Teiiitoiy of Lakhadweep, 
Kavarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Dii ect9l of 	irnal Huandry, 
Ut of' Lakshadweép, 1.avarathi - 682 555 

4 	iDlictor I ?archayath bepartment of Panchayath, 
Ka'aiathi —682 '55 

[By Adv&ate Sii S 1adhakj'ishnan (RI, 3 & 4)] 

45 OAN0 366f2O13 

7 iarnmed Kaim 
-—.S\Sa/eed I I 

Hcue 
. 	

• 

1J 	I  
ffa f11 -ffi-ddj--'Ius ~Sain KC 

........... 

. 

Respondents 

App! icant 

Respondents 



69 

Sb Attakidave 	I  
Kunjhanatti Cbtta House 
Andrott 	 g 

3 	vloharirned Nlam 
rSIo (H'arnzkoya 
Pachlarn Hpu 
And.rotr 	 Applicants 

(By Advocate Mr K B Gangesh) 

• 	Versus 	• 

'l he Administrator, 
Administratipn of the Union Terntory 
oF Lakshadweep, Kavarathi - 682 555 

2 	1 he Director of 3Panchayats 
Department of' Panchayats 
Ldrninistratiori of the Union Terntory 

1L1akshadweep, Kavaratti - 682 555 

3 	Iakhaweep Development Corporation Ltd, 
Port Control Tower, Andrott - 682 554 
Represented by, its Officer in charge 

4. 	DirectOrate of Art& Culture 
Administiatiori cf the Union Territory 
ol Lakshadweep Kavaratti - 682 555 
Represented b) i t s Director 

5 	Dii cctr of Ai iculture 
pcpaier of tgrIcuure 
A14minit 	op of' the nion Territory 
fLalhadwce lavaratti - 682 555 

6 	Vfl age (t ¼'eep) Panchayat 
Andi ot Island repreentd by its 
1-'xecutive 6 f1icer - 682 554 	 Respondents 

(By Advocate Mr. S Radhakrishnan) 

46 OA 368/2013 	, 

Ij 

••i<•.\ 

••••'.. \' 

trs, S/o. I'OOKUflfli A., 

E:tbU5e, Andrott. 

l H 
V yars, S/o. Sheikoya Thangal, 

rideti Ffus,Adrot 

/ :1/ 



10 

3 	Sa'ed M9harined 1 Shhbudheen Thangal, aged 28 years, 
Sk S ioTh4, ndeth House, Andrott 

4. 	 23 years, 
SIó heiko 'l harat,'Kandeth House, Andrott 

5 	Mohammed Salirn, aged 1  44 years, Sb Kidave A, 
Panchanal House, Andrott 

Khair, acd .32 	Muthu, 
Puleenakeel HOie Kavaratti. 

Abdulbari, aged 34.year, Sb. Harna Koy, 
Monalçkal I-ouse, Aminti 

8 	Sayed Koya, aged 44 years, Sb Pookoya, 
Meelacheri House, Arnuii 	 Applicants 

(By Adocate Sri K B Gngsh) 
jil 

.1 	.......... 	.: 	'. 
0. Versus 

1. 	lThe .Adrninisfttoi, 
Adniinistration of the Uiion Territory of Lakshadweep, 
Kviratti-68255. 

2 	1)1iiectot 6f Panchayts 
I3epartrnent ohancha,)ats, 
Arnpt1àtion of the Union Territory of Lakshadweep, 

av4tçi 62 555 	I 

3 	[)eartnent of Agricultire, Union Territory of Lakshadweep, 
Kavai 4t,hi, Iepreserited 1by its Director - 682 555 

4. 	VIllage (Q 	p):Panchyat, Andrott Island, 
cpresented by its 1Executive Officer - 682 554 

5 	Village (Dwep')PancIayat, 
Kavatatti Island, repre 'ented by its 
Executive dffier 	- 682 555 

6 	ilig(Dweep 'anchayat, 
by its 

I 	xed)fficrf 	 Respondents 

. / 	 .: 	 .. 

(By Ad\o.a Sr S Rad6kr1shnan) 

47 O1A9/2O13 	I 



 

 

 

 

 

 

 

1-IarnLakoya aged 52 yars, S/o. Koya Kidave, 
Chekkarakkad House, Andrott. 

MOhammed Kasim,.agd 37 years, Sb. Ahammed, 
ynada Chetta 1-louse, Andrott. 

u1ai.rnan, age 	3 years,d 3 	Sb. Nalla Koya, 
Nnaiirpada House, Andrott 

MoIThihhied iss•àiñ, dged 30 years, Sb. Pookoya, 
PuakalJçan,dqs, Andrott. 

T.. 

Mohammed Kaim A., aged 39 years, Sb. Yousuf, 
Ammelarn House, Andrott. 

I'ookoya, aged 45 yea.rs,SIo. Sayed Koya, 
K6,6fle1:  House, Andrott. 

agd.4 I vr, $bo Koyamma A., 
Pandai ath I Ious \ndi ott 

MaiiiedShflE aged 4 years, Sb 	hang Koya, 
KeeôheryTlatthrn, Pokkada House, Andrott. 5-7   

- 	 -.. Sa.yed Shihabpçllii-.n, aged 32 years, Sb. Koyarnma Koya, 
ikk inte eeti 1 Padipura, Andrott 

- 1 	 V 
\flbharnrfled Ri vari All, aged 27 years, Sb. Kunhiseethi Koya, 

4 itiamrnadainouse, Andrott 

0. 
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aratti. 

s. $/o. Koyamma, 
)US, Kavaratti 

c1 30 yars, Dbo Khamar Khan, 
se,KaVaratti. 

3. 

17. Soudabi K C P, aged 29i years, D/o Attakoya, 
Kudambattu,heriyapura House, Andrott 

INs] 
	

Mohammed Kasirn, age43 years, Sb Sayed Mohammed, 

LIJ 

(By 

Applicants 

.Administrati6n of the l4riion Territory of Lakshadweep, 
Kaaràtti-682 5155 

2 	Ditectot of Panhayats, 
I)epartrnent. of Panchayats, 

af the Uion Territory of Lakshadweep, 
Iivartu-82555. 

VillAge (Dveep) Panchayat, Andrott Island, 
reprsntei h'y itsEecutive Officer - 682 554 

Advocate Sri S Radhakrishnan) 

)A 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 1-louse, Kavaratti 

Musthafa, 401 36 year, Sb 	m Hazath, 

3.. 

(By 

EN 

2 

Respondents 

5 

: 	.Jéelakochan 

( 

* / 
	 hamena 

* 	
) 	.'Va1iyaIi H 

12 
V 	 7/ 	r\ 	' 

* jt3adai FI 
I 

• 	1Tr. 

yëar's, D/o. Harnzath., 
HOusq, Kavaratti 

D/o. fbnu Maa, 

36ears, bi0 Hamzath, 
Kavarati 



Kasm i, 

Abdul Khader, 

I. 

 
App! icants 

The Admiisut, 
Administi ation ol the Union Fei ritory of I akshadweep, 
Kavaratti-682 555 

2 Director of Panchayats, 
D.epaitmeiit oT Pancha'ats, 
Administiation "of the Union Ferritoiy ofLakshadweep, 
Kavaiatti - 681 555 .  

3 	l)iictoi ate of Medical and Health Seivices, 
Union I er

. 
 ItQiy of Lakshadweep, Kavaiathi, 

Repiesented by its Directoi —682 555 

4, 	Village (Dwecp) Panchayat, 
Kavaratti lslnd, represented by its 
lxecutivc Offlcer - 682 555. 

5. 	Village (Dwecp) Panchayat, 
Androti Island, cpiesented by its 
kxecuiive OFficer 682 554. 

•(By Adódàt: Sri . Radhakrishnan) 

49. 	0A3711201.3 

I. 	P Naseer, acd 35 years, S/o Kunhikunfti, 
Pall icham 1-louse, Kavaratti.  

1 1 .1. Nascer, 'age'd 32 ycars, S/o 1-lanizath, 
Puth iya Ill am, Kavaratti. 

I. Rmla I3segum aged 34 years, [)Io Kunhi Koya, 
loovupieda I I)uSC, Kvaratti. 

PAT,J\h(obackQr, agQd 36 years, S/o Mthu Koya, 
(f 	 ' -PuUhiyà Veedu 1avaràtti. 

I 

\. 	 X .  

Respondents 



5 	Sliabana Bccgum aged 24 year.s, D/o Alt, 
	

. 

:Hie.ki\ Mci all lam, Katti 

6 	Sulaikabi, gLd 43 ycais, DIo Kojan, 
Puthiya ilUm, Kavaiatti 

7. 	Abdul Razak.aged .28 years, S/o Mullakoya, 
Sarahiyoda Fto 	Kak'aratti. 	 Applicants 

(By Advocate: Sri K.B. (3agesh) 

Versus 

The Administrator,. 
Administi ation of the 
Uhio 'l'eiitoi Of Lakhadweep, Kavaratti. 

)epartmcnt i n iiiial I lusbandry, 
Union lcrritory.ot Lakshadweep, Kavaratti 
represented by its Director. 

Director of Pachayat.s, 
I )epartment of Panchayats, 
Adniinistrationpf the 
Union 'lernitory of Lakshadweep, 
K:avii'atti, 

4 	Villagi.. (Dwccp) Panchayat, 
by its 

lôçiti& Officet. 	 Respondents 

(By AdvoLate Sit S. Radhaki ishnan) 

50. O.A No. 372/201 

Jinialudhccn, S/O. Abdulla U C 
M udakkiyoda Ilc.ue, 
KadannL 	:; 	 Applicant 

(By AdvocatL Mi 163. (iangsh) 

Veisus 

. 	
. 	 . 

	

ln 	Administiatol, 

Adnitnisti anon f the Urion I erritoiy 
I 

	

5 	
Lakshadweep, Kavaiathi - 682 555 

2'I'rfle,  Dii ectoi (Set vices) 
Admiiisti anon of the Union I ci nitoly 

C 



of LakshadWeop (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartment of Weights & Measurers 
Union Territoi' of Lakshadweep, 
Kavarathi — 682 555, 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. 0A373/20.13 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adniinistrator, 
Administration of the 
Union Tertitory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

i)epartment of Science & Technology, 
Union Tertitory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

4; 	Environment Ward'n, 
I)epartmiit of Environment & Forests, 
Andrott-682 554. 

Respondents 

Applicants 

Village (I)weep) Pa.nchayat, 
Andioth Island repiesented by its 
Executive OffiGer-682 554 

(By Avoate Su S Radhakrishnan) 
/ 

N 

Respondents 



• 	 _______ 

52. O.A No. 3L2013 	

7 	
I 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

1. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

2, 	The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director.ofPa.nchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agriculturi Depattrnent 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 381/20:1,3 

B. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhair med Rafeek, aged 42 years, 
S/o late Muthukoya., Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union leriitory of, Lakshadweep 

3 	K (j Jarnaluddin, Aged 40 years, 
S/o late Ummer, Mariyathoda Kandawargothi House, 
Agatti Island, Union Tenitory of Lakshadweep. 



7.7 

4. 	T.K. Saromnabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapura House, Agatti. Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Anilkitrnar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dwep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory Of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA'384/2013 

1. Ishaque A.C., aged 35, S/o. Junies T, 
Bus I lelper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

7 ;N Abdl Rasak K.C., aged 37, 
/ 'Sb. Ksmikoya P.P., Bus Driver, 

, Ditrict Panchayat, Kiltan, 
Jidig at Kattichetta 1-louse 

- - 

lKiIta 	Island, UT of Lakshadweep. 
N 

N 

/ 
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3. 	Noorulla S.M aged 39,S/o. Late P.S. Kunhrnon, 
Bus Cleaned istrict Panchayat, Kiltan, 
Residing at S:ife Manzil, Kiltan Islsnd, 
UT of Laksha'i weep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1. 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Parhayat, 
Department oiPanchayat, 
Administratithi of UT of Lakshadweep, 
Kavaratti - 6:82 555. 

Chief Executive Officer, 
[)istrict Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishrian) 

55. 0A386/2013 

Jahathali P.P.., aged 33 years, S/o B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552, 

A. Ismail, aged 45 years, Sb. Eassa, And4ti Yoada, 
Amini Island:;. ; Union Territory of Lakshadweep, Pin - 682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peecliandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Arnanulla A.M.., aged 33 years, Sb. KunjuKoorumel, 
Amini Island, Union IeIritory of Lakshadweep, 
Pin - 682 552. 

Kha!id A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
,nAmini 1slandftJnion Territory of La.kshadweep, Pin —682 55.. 

/ 	 • 	 • 	 S  

/ 	7 ,  "'Ja1e'eiul1a P C , ageti 25 years, S/O. Kidave Naduvaua Chetta, 
Arñi Island, Union lerritory of Lakshadweep, Pin-682 552 
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S . 	Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Añiini Island, Union Territory of Lakshadweep, 
Pin - 682 552;. 

Noorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Isla'nd, Union Territory of Lakshadweep, 
Pin —682 552. 

Jala! B.M., ag;ed 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Najeeb A., aged 31,Sbo. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U. aged 35 years, Dbo. Eassa Kottappur', 
Unnam, Amini IslaPd, Union Territory of Lakshadweep, 
Pin - 682 552. 	 App! icants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555 5  
represented by its Administrator. 

2, 	The Director of Panchayaths, 
Department of Panchyaths, 
Administration oflhe Union Territory of Lakshadwee, 
Kavarathi - 682 555. 

'ftc I)istrict Panchayath, Amini, iep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013 

S T1rj 

/ 	oMlNisr,P.,, Amanufla, aged 38 years, Sb. Sayed 
'.  Mille .IK., !uthiya Pandaram, Kiltan. 

'f 	2I 

r'f 	'Ia4aka Banu, aged 27 years, Dbo Ibrahim, 
a'/anakkal House, Andrott. 

* / 
'< 

Respondents 



eo 

	

3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriya.koya, 
Kunnel I-louse, Amini. 

(By Advocate: Sii K.B. Ganigesh) 

Versus 

	

1. 	The Adminiti'toi, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 5.55. 

Applicants 

Director of Panchayats, Department of Panchayats, 
Administratin of tfte Union Terjtory of Lakshadwcep, 
Kavaratti - 682 555. 

1)epartment of Animal Husbandry, Administration of the 
Union Territy of Lakshadweep, Kavaratti, represented by its 
Director - 682 555.. 

Assistant Settlement Officer, 
Arnini Island —682 554. 

Village (Dwe.p) Panchayat, 
Kiltan Island, iepre.sented by its Executive Officr-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, te'pesented by its Executive Officer-682 553. 

Village (Dweep) Nnchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. AbdulFj,akee'm, aged 38 years, Sb. Koya, 
Cheriyannafll Hause, Kalpeni. 

2. 	K.I. Cheriyakoya1(.C., aged 48 years, Sb. Pookoya, 
Karu.pathaillá.m House, Kalpeni. 

44 years, Sb. Mohammed C.P., 
/ 	, 	Fhankakkda House,Kalpeni. 

4 	.I-labusabi, aged 50 years, DIo. Attakoya, 

j J * 
	r yannallàl House, Kalpeni. 

ieedabi, ged 41 years, D/o. Rarnalan, 
rcPr>" 



of 
0 	Pakkath 1-louse, Kalpen 1. 

6. 	A.T. Sheemal i, 42 years, D/o. Hamzakoya, 
Athanam Thtam House, Kalpeni. 

7 	A K Muthubi, aged 53 yedls, DIo Cheriyakoya, 
Alikakkada I4buse, Kalpeni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 

Kandamkalam House, Kalpeni. 

Bambathi, agd 43 years, DIo. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A,K., 

Manjiyanam i-louse,Kalpeni. 

Naseema MY., aged 33 years, D/o. Mohammed K.P., 
MayamkakkpUia House, Kalpeni. 

Ilumairath P., aged 42 years, Dbo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiybda [1ouse, Kalpeni. 

B. Abdurahiman, aged 49 years, S/o. Muhmed M., 
Beerandhoda Huse, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 

Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader; 
Maral House Kalpeni. 

M.P. 1-lajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayanikakkepura House, Kalpeni. 

C.G. Naseema l3oegum, aged 36 yearS, Dbo. I-Iamzakoya M.K., 
Cheriyachamari Oath House, Kalpeni. 

19, 	K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

ihangakoya,aged 33 years, S/o. Chariyakoya E, 

' 'Ko1iya1a 11ouse, Kavaratti 

,21 ) 116ssain Al, aged 35 years, Sb Nallakoya, 
- 	cttipu1 a House, Kavaratti 

/ 

-<-! r 



Jaffer, aged 3: years, Sb. Hasan T.P., 
Kaladi Hous Kavatatti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninarnel I-louse, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada 1-louse; Kavaratti. 

Raziyabi, aged 33 years, DIo. Au, 
Kunnumpurarn House, Kavaratti. 

Shamshadbegurn, aged 31 years, D!o. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Ma.nzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti., 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali'T.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam I-louse, Kavaratti. 

Jassin C., aged 33 years, Sb. Ali K.P., 
Conani I-louse, Kavaratti 

- / 	37 Mohammed Rafi, aged 37 years, S/o. Hamzath Haji A P, 
- 	 I 	ookepura House Kavatatti. 

I 	 J 	I 
.\••_\ 	_:;. 	•/ 

-: 	 - 

------- 



38. Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikorn, Amini. 

39, Abdul Raheei, aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapura House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharammakepura I-louse, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Harneed, 
Palamkakkada House, Kavaratti. 

Najumudeeti P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham 1-louse, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 yeais, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheern A., aged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

 Abdul Hashirn M.I., aged 33 years, Sb. Attakoya, 

Mukriya 111am HuSe, Kavaratti. 

 Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura House, Kavaratti. 

 C.P. Ai'dul Razak, aged 42 years, Sb. Mohammed, 
Chamaathaprra 1-louse, Kavaratti. 

 K. Abd61 Rasheedu, aged 42 years, Sb. F-larnzath, 
KunhibiyOdaIouse, Kavaratti. 

Raheem, aged 31 	'ears, Sb. Hameed, 

/ 	 tiandipui a 1-louse, Kavaratti 

' 
i 	I 	5'3 	\1 	1-labeeb Rahrnan, aged 43 yeals, S/o. Khalid, 

( 
tiiruvathaura I-louse, Kavaratti. 

LU 



ell 

Moominath, aged 37 years, D/o. 	
S 

Neliyampura House, Kavaratti. 

1 -Ialima:;:aged'35 years, DIo. Koyainma, 
Tha!eôkepuraiHouse, Kavaratti. 

56 	Sayed Abdul Raheern, aged 46 years, S/o. Haji Sayed Shaikoya, 
Urnrnaianoda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura Hous, Kavaratti. 

.Mu!Iabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura 1-lOuse, Kavaratti. 

Sayed Abdul ia1eI, aged 39, Sb. Aboobacker, 
Puthiya Kunnànrkalam, Kavaratti. 

Muhsin, aged 38 years, S/U. Koyarnma, 
Kunnumpura Hous, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Ch'eriyakóya, 
Edanilam House, Kavaratti. 

Mariyomia.bi, aged 36 years, DIo. Mohammed, 
Kattikulam 1-louse, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavarati. 

Mubeèña, aged 23 years, I)bo. Sayed Poo, 
Ne1iymp6raH6irse, Kavaiatti. 

65 	Salma, aged 22 yeais, D/o Cheiiyakoya, 
Vadakiia puiHue, Kavaratti. 

Muhanmed,aged 32 years, Sb. Attakoya 
Vadki lapura, Kavaratti. 

Sairabanu P.E., aged 31 years, D/O;. Sayed Shaik Koya, 
Madal Housé,Arnini. 

,r6'Mohammed Ali P.M., aged 27 years, Sb. 1-larnza, 
7' 	 Puthiya Manzil, Arnini 

* S•: 7 	:.. 	', 	 . 

/ 	69 	Ghtiyakoya, aged 41 yeais, Sb Abdul Khader, 
* 	:," 	J1ndäram Houe, Amini. 

! .S 	I 
'sS\ 	

S•s/ 

* / 
si 	

, 	
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Cheriyakoya M.C., aged 32 yeacs, Sb. Hameed, 
Melachetaa House,Kadrnath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakkilapuà House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul 1-larneed, aged 21 years, Sb. Ibrahim, 
Melachetta 1-louse, Kadinath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sbo. Khader, 
Attalada Hoise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

77, Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Fdayakkal I-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
AIiyathammda Bithathabiyyapurarn House, Androth. 

Asmabi, aged 36 years B/o. Koyamma A., 
Mayyampokkda House, Androth. 

Shahnaz Beegum C.P., aged 36 years, DIo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, agedA5 years, 1)10. YousafM.P., 
Achammada 1-1oLse, Androth. 

Khaulath L, aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

B,alha 'F., aged 37 years, D/o. Pookunhikoya, 
hai1ath 1-louse, Androth. 

/ 
(( 	 •/' 

i._  / 	-, 

( 	 pad ; 
•'/;' 	 i_- 

\ . 
BEC 

th P., aged 42 years, DIo. Koya Kiadve, 
a House, Andtoth. 



Naseera Banü M.K., aged 40 years, DIo. Kunhi Koya, 
	

. 

Moolakad Hàuse,Androth. 

Kadeeshomniabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
Thachery House, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

1-larneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makké House, Androth. 

SafiyaM.M., aged 39 years, DIo. Nallakoya M., 
MathiU:1ousë; Androth. 

Rahil M., agd .39 years, D/o. Nallakoya, 
Mathil House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaih :E.K., aged 48 years, Sb. Seethikoya, 
Edayai<ka1 House, Androth. 

101 Sayeed Mohammd Koya L ,aged 54 years, S/o. Kader P, 
Lavanakkal House, Androth 

/ 
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102. Hussair K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada t-iouse, Androth 

103 Ismail, aged 40 years, Sb Lava Burhikage Moosa, 
Kunñifrang 'House , Androth. 

• 	104. Subaidabi, ad 37 years, Dbo. K.K. Sayedmohammed, 
Pathada l-1oue, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 

(By Advocate: Sri K.13. Gangesh) 

Versus 

Applicants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	[)irector of P'anchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavar4t;ti —682 555. 

3 	I)irector, Department of Labour and Employment, 
Adth1i$tratin of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

[)epartment of Education, Administration of the Union Territory 
of' Lakshadweep, Kavaratti, represented by its Director - 682 555. 

1)epartment of Agriculture, Administration of the Union Territory of 
Lakshadwecp, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Women and Child Development, 
Adrninktratiôn of the Union Territory of Lakshadweep, 
Kavj, represented by its Director - 682 555. 

7 	Department of Fisheries, Administration of the Union Territory of 
akshddwcep, Kavaratti, represented by its Director - 682 555 

< 	/i\'-liiRartment of Animal Husbandry, Administration of the Union 

/ Iemtoiy of Lakshadweep, Kavaratti, 
j i5réscnted by its Director-682555 

7' 
- 



Lakhadwe Khadi and Village Industries Board, 
Kavaratti, retesented by its Chairman - 682 555. 

Revenue SuL Divisional Officer, Kavaratti Island - 682 555 

11 	',ub Divisional Officer, Amini Island - 682 554 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

13 	akshadweep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer — 682 555. 

\'illage (Dwep) Panchayat, Kalpeni Island, represented by its 
Eecutive Officer 682 55 1. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented -by,its Executive Officer - 682 554. 

VillageDwep) Pancha'at, 
Kadarnath Island, represented by its 
Executie Officei - 682 553 

Village (Dweep) Panchayat, 
Androth Island, represented by its 
Executive Offier - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392I2013 

I. 	Hussain, Sb Aboosala, 
Sarrn,pada (Konchukakada) House, 
Aah.resçritly working as Cleaner, 
RGSIpit.l, Agatti. 

2. 	Shukoor S/ late Kidave, 
Pakrurnupanbda 1-1use, Agathi, 
Presently working as Cleaner, 
RGS Hopital, Agatti. 

'.:.4l4ieeI', S/o Attakoya, 
.:andiyoda I-louse, Agathi, 

1eetly.wdrking as Cleaner, 

/ 
)SjHospitl,Agatti. 

.* 
//.... 
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5. 

Harneedath, D/o Koyassan, 
Aynepara House, i.gathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Subaid , 11/0 Mohamed, 
KulaliodI-Juse, Agathi, 
PreséntIywótking as Cleaner, 
RGS 1-Tospital, Agatti. 
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1-lajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS I-lospital,Agatti. 

Sheemabi, D/O late Shamsuddeen, 
Beeapada I-ioiise,gthi, 
Presently woking as Cleaner, 
RGS ITlpspithi, Agatti. 

AbidajDio Harneed 
Makkiyachoda House, Agathi, 
Preseily wO'ki ng as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn 1-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sulaini, Sb l-larnza, 
Kalan2thi)'oda House, Agathi, 
Preely working as Cleaner, 
RG l-Idspital, Agatti. 

Mahanibpd,S/o Koyassan, 
Arnperpally House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, Sio Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hdspitl, Agatti. 

S/o late Harnza, 
\ 	Ni'aiI 	T-ouse Agathi, 

ehbywOking as Dhobi, 
R'S 1-Ispftàl, Agatti. 

' J7 
\4MBEC' 

*1 
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Abdulkder;/o Ummer, 
IV 1-louse, Agathi, 

Preei11yP&iing as Dhobi, 
RGS 1-fspiai, Agatti 

Abdul1a,S/oKhalid, 
Kandavar Gothi 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Adriiinisdator, 
Union Territor.y of Lakshadwep, 
Kavaitti.-682555 

The Cbirpeon, 
Villá(Dwep) Panchayat, 
Agtti kIand .Union Territory of Lakshadweep 682553 

The Mdical Officer in charge, 
Comrpiiity health Centre, Agatti Island, 
Uni'n erritbry 017 *J.,akshadweep 682553 	 Respondents 

(By Advobai Sri S. Radhakrishnan (Rl&3)) 

59. 0A393/2013 

C.Mldflakby 	ged 44 years, 
S_/o SiiClkireyarnrnakada House, 
Kadant, Skilled Labourer, 
Office .f th& Assistant Engineer Electrical, 
Eeci.rical Stib Division, Kadamat. 

K.P. JalIudenaged4l years, 
Sb l-Iamècd Mad ki nachetta, Kattipura 1-louse, 
SkIl lecLbdirer, 
Offlce 	Assistant Engineer Electrical, 
Elèctric.àl ubDivision, Kadarnat. - 
-- 

KY. 1fflh,.aged 31 years, Sb late Nallakoya 
KunhIkaidc1!I I louse Kadarnat, Skilled Labourer, 
Offlce oîtM Assistant Engineer Electrical, 
Electriël Sub Division, Kadarnat. 

-;-H4 B.M. Asadulla, aged 42 years, SoHameed Melachetta, 

'/ ;'. . :.), 	•\ 

', • 
	 --: 

-) 	

d. 1 	 . 
/ 	. 

. 
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Biiyonwad House, Kadamat, Skilled Labourer, 
Office oLtheAssistant Engineer Electrical, 
Electrical Sub Division, Kadamat. 

5. 	K,P..Kurihikya, aged 41 years, S/o late Hassainar, 
Keei'ae.herry House, Kadarnat, Skilled Labourer, 
Offl ce bfth e .Ass i stant Engineer, Electrical, 
Electridal SdiiY:Division, Kadarnat. 	. 	. 	 Applicants 

(By Advocate: Sii. R. Sreeraj) 	 . 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-6 82555. 

The DirectorofPanchayat, 
Department ófPanchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556.. 

The Asistant Engineer, Electrical, 
Elctbba1 Sub Division, Kadamat-682 556, 

Thairpisçn, 
Vi1L'gc bweep Panchayat Kadamat 682 556 

(By Advoça $ri $:.Radhalishnan(R1 -4)) 

60. OA 394/201 3 

I. 	U.P. JanI/o CO Koyamma, aged 39 years 
working ã,Skilled Labourer, 
Animal T-Iusbandiy Unit, 
Union len itoiy of Lakshadweep, Kalpeni-682 557 
and iej'uit  Urnprampappada House, 

0; ,1i Lslàiq-682 557. 

2 	F P Mulhuk9ya S/o late M K Harnzakoya, aged 43 years 
worin.s Skilled Labourer, 
Animal Husbandiy Unit, 
UrionFcrritóryo1 Lakshadweep, Kalpeni-682 557 
and iesiding at Thithiyapada House, 
Kalpeni Islarid-682 557. 

f 	(f 
( 
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3. 	M. 1-Iyer, S/b late M.K. Yousef, aged 43 years 
l Labourer, workiigds Casua  

\ 
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Anima.i'usddry Unit, •. 
Union..Teritryof Lakshadweep, Kalpeni-682 557 
and 	 House, 
1\'.a1peLlaij.7682 557. 

4 	K 0 Moharncned  Ibnu Jaffer, S/o K P Sayed, aged 44 
years, woi king as Casual Labouiei, 
Anirnal.'1Iusbandry Unit, 
UnionTi itoi y of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
KalpéiIlai.682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anithal 1-lusbandry Unit, 
Union. Terr.itry of Lakhadweep, Kalpeni-682 557 
and residing t.Malniikaldada House, 
Kalpenilsland-682.557. 

M. Kalam, SloM.C. Muthukoya, aged 34 years 
wokig as casual Labouer. 
Anifrial :Y  Unit, 
Un 6- 	Lakshadweep, Kalpeni-682 557 
anili nht Maral House, 
Kalf3éiii Isl4d-682 557. 

K.K Moharnmed Rafeeque, S/a V.K. Kojankoya, aged 45 
yeai woçking as Casual Labourer, 

Animal Husb.andry Unit, 
Union TeiTifIy of Lakshadweep, Kalpeni-682 557 
and residin,t Kandarnkalam House, . 
Kali3eni..1snd-682 557.. 	., .. 	 .. 

8 	M uni1'a, S/o late M C Ahmedkunji, aged 47 yeals 
woikig as.çasual Labourei, 

bh'.ndry..0nit;  Unit; 
Uni 	itoiy of Lakshadweep, Kalpeni-682 557 
and 	4in9:fMaral. House, Kalpeni Island-682 557. 

9. 	K.Q. Abdul. Salam, Sb P. Assainar, aged 39 years 
working as Casual Labourer, 
Ahirnall-lusbaiidry Unit, 
UniOn Territory of Lakshadweep Kalpeni.-682 557 
and residing at Kakatchiyoda I-louse, 
Kalpeni 1sland-682 557 

10 ' P p Mthafa, S/o late Sayedmuharnrnedkoya, 

aged 4 eais, woiking as Casual Labourer, 

I 	Tusb.ndry Unit, 

' 	/11 

/ 
I . .. 	 . 	 .... 	 .... 
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I he Adninisiatoi 
Union I cii itOly of 1 akshadweep, 
KavarLtli-682:;SS 

The Direetor.OfPanchayat, 
Depãrtnentf:Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratth-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 V 	Respondents 

(By Advocale: Sri  S., Radhakrishnan) 

62. OA 400/2013 	
V 

P.P.. Sirj, ad 44 years, S/o M. Subair, 
P u thi y  Iandai7am I-louse, Agatti Island, 
Union Territory of Lakshadweep. 

Nouhàc• A1..i ged 32 years, S/o U. Sabjan, 
IKeelaSaramiim Pada House, Agatti Island, 
Union Territory of Lakshadweep. 

M.I. Abdul Nalser, aged 28 years, S/o M. Abdul.Rahiman, 

Mei Ulom Uouse, Agatti Island, 
Union leintoiy ofi akhadweep 

4 	P KhaIid aged 30 years, S/o Kidave, 
Mela 111am -Ious, Agatti Island, 
Union 1ciitoiy ofLakshadweep 

K.C. Abdil'Shukoor, aged 38 years, S/o Kasmi, 
KariyaoiachttHOuSe, Agatti Island, 
Union......erritOry of' Lakshadweep. 

M.P. Niz,anuddin, aged 27 years,. S/o M. Abusala, 
M.eiapa. lose, Agatti Island, 
Union I i itoiy of Lakshadweep 	 Applicants 

(By Advoatc ii N Anilkumar) 

Versus 

I 'l he Administiatol, 
'Union ftuitoiy of Lakshadweep, 

KvaiaW -682551 
/ 	

;• 	
V. 

2. 
:;' 	•/ 

V 	/ 

V VC \V  

Chairpeion,. 
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Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni 1slan07682 557. 

(By Advdc4te r i 1'J; Unnikrishnan) 

Versus 

The .Adinistrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

The Chief Executive Officer, District Panchayat, 
Union TerrijOry of Lakshadweep, 
Kavaratti ,-682555 

The Veterinay Assistant Surgeon, 
Village l)eCp Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiiul A bid, S/o Yusuf, aged 40 years, 
Cheriamnallala House, Kadarnat, 
I 1ep'ei Distct Panchayat, Kadarnat. 

AbèIul Shukobr, S/o Sayed Au, aged 41 years, 
U1<kayachetta I-louse, Kadarnat, 
Bus Driver, District Panchayat, Kadarnat. 

M. Khalid, S/o Nadeer, aged 43 years, 
Madurakam I--louse, Kadarnat, 
1-lelper, Di strict Panchayat, Kadamat. 

Ayoobkhan, S/o Kurihikoya, aged 37 years, 
Keerti Mahal 1-louse, Kadarnat, 

T T1-Le1pe. District Panchayat, Kadamat. 

(BjAdaté Sri R. Sreeraj) 

	

- 	- 	 Versus 

Applicants 

Respondents 

Applicants = 



The Employment Officer,Kavaratti, 
Union Territory of, Lakshadweep-6825.l 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 I. 

The Chief Executive Officer/Speci.l Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-6825 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

	

I. 	Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

	

2; 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Vers 

	

1. 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

l he Chairperson, 
101, Village (Dweep) Panchayat, Kalpeni 

( 	
. 

'\ leDirector of Panchayat, 
* ei artment of Panchayath, Kavaratti-682553. 

te 



• 	 . 	. 

p .  

4. 	The I)irector, 
I)epartrnent of Science & Technology 
Kalpeni. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years,. 
S/o E.C. Mohammed Au, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

Applicant 

Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshad.weep, Working as 
Homeopathic Attender in Homeopathic Unit 
KiltannDweep. 	 Applicant. 

TT? 	: 
,7'B 5 	Mi Grashious Kuriakose, Sr) 
/Ms Daisy I Daniel) 

( 
%( 	• '7' 	) 	 Versus 

\ \ 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5. 	Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhkrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareern C., aged 42 years, S/o Subair P.P., 
ChonamHouse, Agatti. 

Ubaid V., aged 35 years,. S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hfsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years,. S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Ruthukotta House, Agatti 

I/ 
Mharnmed T. P , aged 39 years, S/o Hamza, 

)TboumPadi House, Agatti. 

/ 
N 

Respondents 



I 0. 	Saromma M., aged 39 years, D/o- 1-Tarnza, 
Mariyathoda 1-louse, Agatti. 

II 	Ashraf.  AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roullammada House, Agatti. 

Shaftahi PP., aged 36 years, D/o Hamza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555, 

[)irector of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration othe Union Territory of Lakshadweep, 	= 
Kavaratti-682555. 

Village (I)weep) Panchayat, 
Agatti Island represented by 
its Excecutiv Officer-682554. 	 Respondents 

(By Advocate: SriS.Radhakrishnan) 

67. 	OA 4441/2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 



2. 	The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

3 	The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadwep, Pin-682558. 

4, 	The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Unioo Territory of Lakshadweep, Pin-682558. 

5. 	The Assistant Engineer, 	- 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadwe 
Pin-682558. 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. 	OA 453/2013.. 

Respondents 

1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work ing as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

l-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Teriitory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

a 

ri 	Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Worki4g as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan 

K 	
- 

Applicants 
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(By Advocate: Mi Grashious Kuriakose, Sr.) 
(By Advocate:Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Di rector 01 Panchayat 
Department of Panchayat, Kavarafti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan(RI, 3 to 4)) 

69. 	O.A N. 488/2013 	
0 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Adi'ninistrator, 
Admimsti ation of the Union Territory 
of I akshadwcep Kavaiatti —682 555 

The l)irctor(Srvices) 
Adminisratiônofthetriion Territory 
of 1.akshadweep (Secretariat), 
Kavaratti L682 555. 

Depatiientr of Science and Technology 
Union Territory of Lakshadweep, 
Kavaiathi - 682 555. 
Repi'erited by its Director, 	 Respondents 

(By AdvocatéMr. S. Radhà(rishrian) 

70. 	OA492/20l.3 

..\.'._. 

, 

\\ : 

. 
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K. Bushra Begum, W/o Hakeern, 
Aged 27 year, Casual Labour, 
Office ofthe\'eterinary Assistant Surgepn, 
Animal I-Iusbndry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iai'inarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

2. 	The Diiector of Panchayat, 
Departient of Panchayat, 
Union Territory of Lakshadweep, 
Kavartti Island- pin- 682555. 

3, 	The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

4. 	The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

71. OA 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat island 
Union Territory of Lakshadweep, PIN —682 556. 

2. 	Mohamiied Shat Qraishi Malika, 
S/o. M. Sayedali 

Entry Operator (MGNREGA) 

/ Vi age (Dweep) Pnchayat Office (MGNREGA) 

•1 	/ 	 .Ladmath Island, Union Territory of Lakshadweep, 
* j siding at Malika I-louse, 

J,i9?amat Island, 
* I 

nzrftt- 



2. 

Union Territory of Lkshadwep, PIN - 682 56., 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaiiment of Rural Development) 
Kavaratbi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Teiritory of Lakshadweep. 

The Programme Officer, 
National Rural Empipyrnent Guarantee Act 

• Office of .the Pro•gram.me Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mi'. S. Radhakrishnan) 

72. OA 507I200 

MuthuKoya K 
CsualLaboui, Street Light Maintenance 
Villag Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Pei'maient address : Kunninamel House 
Amini 1slarid, Union Territory of Lakshadweep 
Pin-682552 	. . 

(By Advocate: Mr.TCG Swarny) 

\/ersus 

['he Adhinistiatoi 
Union ..F'ritoty of Lakshadweep 
Lakshad'eep Administration 
Kavaratti— 682 555 

Respondents 

Applicant 

2. 	The Executive Engit'eer 
(Department of Electricity) 

,Z;\NS7 	dmin istrati on of the Union Tei'ritOry ofLakshadweep 
iaiatti —682 555 

r , 	, 

1f 
Secretary (Panchayats) 
ctorateof Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
\Iiiiage Dweep Panchayat 
Amini island, 
Union Territory of Lakshadweep —682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
U nion Territory of' Lakshadweep 
Amini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 . . 	.. Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. in leen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. 1lamzakoya 
Kand lath I-louse, Androth. 

Subaida.M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

Aysha 1 13egum P.V.K 
D/o. Yakoob P.K 
Puthiy...Pentamveii Kad 
And1)th.; 

Rahmath l3eegum 
D/o. I-iamzakoya 
Kunhali i-louse, Androth. 

{hahira L. 
OMu/Sr*D{O. Seethi Nalial 

/ 	.-. \'.La1-1akal I-louse 

fir , jib'idaA 

\ 	 5I/ sycd Mohaiied M.  

/ 



Aliyathara 1-louse, Androth. 

S. 	Fathim.athu Suhurabi P.V.K 
DIo. N4ajeed P.V.K 
Pentaiijc. ii Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

Raisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

Haseena Beegum C.P.I 
Dbo. Abdulla N4.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsabi PUP 
DIo. Fâkaukdheen K. Cheriyadam 
U mmaffiabiyapura 1-louse, Androth. 	 Applicants 

(1y Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adm initration of the Union Territory 
ofLakadweep, Kavarathi —682 555. 

2 	Directqate of Industiies 
Union ¶erritory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhak.rishnan) 

74. 	OA 510/2013 

l-laseeia 	1-laseenabi Therakkal 
Thei 	1-louse, Kadamath 

ata t'y Operator 

/ 	

)

\il1age Dweep Panchayath, Kadamath 

Ac'ocate: Mr.R.Sreeraj) 

/ 

Applicant 



Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaralti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamai. -- 682 556 

'[he Chairperson 
Village (Dweep) Pan chayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(13)' Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. 	OA 557/2013 

K.V.Nasecr 
Kodavalappu F-louse, Ki Itan 
Cook, Government Senior Secondary School 
K i I tan 

2. 	K.P.I)awood 
Ki lappura I-louse, 1(1 Itan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(B)' Advocate: Mr.R.Sreeraj) 

Versus 

/ 	t. 	'f t Administrator 
\ 

/ 	tmbi 1 cii itol y of lakshadweep 
cavai ti — 6 8 2 555 

2 	. I 116/1311 cctoi o! Panchciyath 

-:: 	• 



tob. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, - 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan(R1-3 & 5) 

76. OA 566/20 

SaflyathS 
Cook, Government High School 
Kad arnath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K adama t h 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
K ad ama [ii 
Residing at Biriyommada 
Kadamath Island 

T qanu  11 a 
1 Cok,Government J B School 

-- 	Kadam.at'h 
RelPg t Kunnumpura 

.1 	Kaafnath Island 
• 	

:. .- 	 A 

• 	
• 



ç07 

Urnrner PP.! 	 i 
Cook, Government J.B. Schol 
Kadaniath 
Residing at Alikothapura 
Kadamath Island 

l-lidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Is1áid 

	

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.ScFiool 
Kadarnath 
Residing at Kadamath Islahd 

. PookunhikoyaP.P 
Watchman / Helper 
Government Jawahala1 Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadarnath Island 

Abdul!akoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .Schoo! 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

	

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

--2- 	Director of Panchayath _ Iepartment of Panchayath 
intstration of Union Territory of Lakshadweep 

\Ká.v'aratti-682555 
* ..&, •/ 	_IJ 	S . 

	

. 	 )

.-, 

ej_ieaci Master 
AZ *1 



7-.  

Government J B School 
Kadamath - 682 556 

The Principal 
.)awaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnän ) 

77. 0A56712013 

Habeebuila P.M 
Puthiya Malika House, Kacamath 
Driver, Government Jawahrla1, Nehru 
Senior Secondary School 
•Kadamath Island 	 Applicant 

(By Advocate: Mr,P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556. 	 Respondents 

(By Advocate: Mr.S .RadhakrisFThan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

2. 	\'ahida 
Marikilam House, Kavaratti. 

\Habusa 

- .., 	:lachapada, Kavaratti. 

4. 1  ,. ., acoo b 
'. 	Kaladi I-louse, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavaratti 

Fareeda Beegarn 
Molokepura House, Kavarafti. 

Saleem 
Pallicham I-louse, Kavara,ti. 

Bamban 
Nambicharn House, Kavátti. 

Sayed Abdullakoya 
Chendipura House, Kavàratti. 

Nafeesathbi 
Poodiyarn House, Kavaratti. 

Jarnal.iyath 
Thirinipura H:ou.se, Kavaatti. 

.Fazeela Beegurn 
Kaniipura House, Kavatti. 

Ummer 
Thirinikad I-louse, Kavafaiti. 

1irOZ1(afl 
Athnachamrnada House ; .avaratti, 

Jaffer 
Marikilarn I-louse, Kavarätti. 

Amanulla, 
Mela Illarn House, Kav.aratti. 

Sirajudheen 
Molokepura 1-louse, Kavaratti. 

Hiyasudheen 
Chamayathapura House ; Kavaratti. 

L 	Fathahudeen 

/ 	 'Kdcipui athaba House, Kavaratti 

/ 	<K 

ç 	
20;Muncc1 

\ uu.lpapepula I-louse, Kavaratti 

BIL 



• 
Ashik 
Puthiya Al ikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt l-IouseAndrott 

Mujeeb Rahman T.P; 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda 1-louse, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam I-louse, Kavaratti 

Khalid 
Thottathapura I-louse, Ka'aratti 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-lusbandry 
\Depaitmcnt of Animal Husbandiy 

'dministration of Union Territory of Lakshadweep 
Havaiatti —682 555 

5/illagc (Dweep) Panchayath Kavaiatti Island 
- 	/(eplcsentcd by its Executive Officer) 



Pin682554 	 Respondents 

(By Ad\'ocate: Mr. S .Radhakrishnan). 

79. OA 582/2013 

I. 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta 1!I a ij urnak u di 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshad Weep 
Kavartti - 682 5 55 

Director of Panchayath 
Department of Pa.nchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan :Isiand 682 557 	 Respondents 

(By Advocate: Mr.S,Radhakrishnan) 

80. 0A60t/2013 

Rasheed Koya S.V, S/ok Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory ofLaksftad°Wep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

JMT\i/St$ 

/ 	 ni'on Territory of Lakshadweep, represented by the 
dfT1n1sttatoI, Kavaiatti Island, Pm —682 555 

jjj.) 	 JJ 

tJ?4 	)ehiicctor of Panchayath, Un 	w ion Tetory of Lakshadweep, 

* / 
''4 



Kavaiatti island, Pin - 682 555. 	. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltaj: island, Union Teritory of Lakshadweep, 
Pin 682 558. 

The Executive Officer, Viliage (Dweep) Panchayath, 
KiItai Island, Union Territory of Lakshadweep, Pin - 682 558. 

t. 

The Library and Information Assistant, Public Library, 
K,iltaii Island, Union Teritory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 	OA (,4/2013 

Ma!ikdeena, aged 21 yeas, S/o.I-Iarnzath, 
Sara ManzM I-louse, Agatti. 	 Applicant 

(By AdvocLe: Sri K.B. Gangesh). 

Versus 

The i-clministrator, 
Administration of the Union Territory of Lakshadweep, 
Kava1atti-682 555. 

Director of Panchayats, 
Depa'tment of Panchayats, 
Administration of Union.Teritory of Lakshadweep, 
Kavaratti - 682 555. 	1 .  

Department .of Education,. Administration of the 
Unioii Territory of Lakshadweep, Kavaratti, 
repre;ented by its Directb.r - 682 555. 

Village (Dweep) Panchayat 
Agatli Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnàn) 

OA 635/2013 

hhudheen K P , aged 40 yeais, S/o. Sayed Muhammed Koya, 
tl,ampalli House, Agatti 

\ ' 	 b 	
J'Ini, aged 31 yeais, S/o, Abdulla, Maiiyathoda House, 

/ 

......... 



.413 

	

S 	Agatti. 	 H. 

K.M. Shahida, aged 40 yeaeDIo. Kasmi, Kuttiyam 

Mukriyoda I-louse, Agatti. .; 

K.M. Amina, aged.46 years; D/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda HouseAgatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adm in i strator, 
Administration of the Union territory of Lakshadweep, 
Kavaratti-682 555. 

I)irector of Health Services, 
Directorate of Health Services, 
•Kavaratti - 682 555.: 

Medical Officer in charge 
Community Health Centre ;  Agatti - 682 553. . . 

Medica' Officer in Charge, Rijim , Qandh) Spec)a)y Hospta, 

Agatti —682 553. 

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 791/2013 	 . 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	. 	. 	. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus. 

The Administrator, 
Adninistratiofl of the UnidrTrritory of Lakshadweep, 

Kavaratti-682 555. 

Iirector of Panchayats, '. 

t\ 

/ 	
_.,rtment of Panchayats 
'\mfiitiatton of Union ['erritory of Lakshadweep, 

Ka.vaiatti - 682 554 

* / 
/ '1 



Project Manager, I)esiccated Coconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavarätti -- 682 554. 

Village (Dweep) Panchayat, 
Agatti Island, represented bts Executive Officer, 
682 553. 	 . 	 Respondents 

(By Advocate: Sri S. Radhaishnan) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kai 
Val iyapura 1-louse, Ki Ithan Island. P.O. 
UT. of Lakshad weep. 

d. 	. 
(By Ad\'ocate: Sr.1 P.V. Mohanan): :  

Applicant 

VerSus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555, 

Director of Panchayat, 	. . .. 
Department of Panchayat, 
Administration of UT of Lks'hadweep, 
Kavaratti —682 555. 

The Principal,.Government Higher Secondary School, 
Kilthan island - 682 556. 	.:. :. 	 Respondents 

85. 0A880/2013 

MuthukoyaN.P 
Nilakapura, Kiltan Island 
Union Territory of LakshadAièëp-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Vesus. 

Uruon 1 cii itoty of 1. akshadweep i epi esented 
by the Administiatot 
KavaiaftIsland —682555 

/ 

•' 	 . 

Applicant 



•2. Director of Panchayath 
Union Territory of Lakshad.vep 
Kavaratti Island 	682 555 

 The Senior Administrative Officer 
Education (District Paichayath) 
Union Territory of Lakshádep 
Kavaratti Island - 682 555 

 The Principal 
Government 	Senior Secdnday School 
District Panchayat, Kiltan IJnd 
Union Territory of Lakshadveep 682 558 

(By Advocate: Mr.S.Radhakrishin) 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadweep- 682 554 

(By Advocate: Mr. Shabu Sreedhaiian) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 	d 
Kavarattj Island 	682 555 iii  

The Director of Panchayath: 
Union Territory of Lakshadweep 
Kavarattj island - 682 555 

The Senior Administrative Officerf 
Education (District Panchayath')' 
Union Territory of Lalshadwee 
Kavaratti island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshadweep 682 554 

MiS. Radhakrishnan) 
/ - 

/ 
2q71  

I * I 	ivt 	ii 

4i 

ri 

Respondents 

Applicant 

Respondents 



87. OA9O/2O13 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

2 	Sub Divisional Officer 
Office of Sub Divisional Officei 
Kalpeni island 682 55.4 

The Director (Rural development) 
Department of Rural DeVelopment 
Administration of the Urzl.ion Teritory 
of Lakshadweep, Kavaratti . —682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnn) 

88. 0A905/2013 

Abdul Khader C. 
Chekkii'iyamrnada I-Iouse. 
Agatti Island 	. 	. 

l3u'ar Jamhar T.P 	.. 
Thell.apura F-louse 	.. .: 

Agatti Island 	. 	. 	 . 	Applicants 

(By Advocate: Mr. K.B.Gangesh:.:: 

Versu...: 	. 

I. 	The Administrator 	. 
Adimnisriation of the Union Territory of Lakshadweep 
lv.aratti Island - 682 555 
Jf i  

2 	Diicc1,di of Panchayaths 
''Departr cnt of Pan chayaths 
Adinitiation of the Union Tertitoiy of Lakshadweep 

' 	j.avaia;ti Island —682 555 
\ 	 • 	.-.----•- 	 .. ... 



Project Manager 
Desiccated Coconut Povder Unit 
Lakshadweep Developmpnt Corporation Limited 
Agatti, Kavaratti —682•555 

The Deputy Directdr (Acjnin) 
Lakshadweep Deve1opmnt Corporation 
Kavaratti - 682 555 

Village (Dweep) Panchaath 
Agatti Island represented, by it 
Executive Officer - 682553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

1. 	SafiyullahK.C. 	 H 
Kuttiyachada House 
Kalpen i Island 	y 	I 

2 	SaifullaMi 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathi! Valiyammada House 
Kalpeni Island 	:H 

Kidave K.O 	:.;. 
Kakkachiyoda 1-louse 
Kalpeni 1-louse 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Uion Territory of Lakshadweep 

i ' I

Kavaratti Island - 682 555 

[)irector olPanchayaths 
Department of Panchay.aths 
Administration of the Union Territory of Lakshadweep 

'NKavaratti Island - 682 5, 1515 .  
. N. 

y 3 .\ lkshadweep Building .  Development Board 

( 	(. 	°IJnion Territory of Lakshadweëp 
)IKajvaratti represented by its Secretary - 682 555 

/ 
/ 	 . 



The Technical Officer 
Lakshad weep Building Development Board 

Kalpeni Island - 682 553 

 

. 

\'illage (Dweep) Panchayath 
Kalpeni Island representedby its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan), 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat House 
Androth island 

Abdul Latheef 	. .. 
Karakunnel House 	S  
Androth Island 
Mohammed Ubaidulla D. 	. 
Chodath House 
Androth Island 

Respondents 

 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	I 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Director of Panchayaths 	.. 
Department of Panchayaths 
Administration of the UniOn Territory of Lakshadweep 
Kavaratti island - 682 555 

Lakshad weep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti iepresented by its.Secretary — 682 555 

4' '\Technica1 Officei 
hadweep Building Development Board / 	
th Island - 682 554 /,.i 	:•.•; 

\ 	 I 

hr 

..- 	 . 



Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

91. OA 952/2013 

I. 	Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakee1 fIoi4se 
Kalpeni, Union Territory pfLakshadweep 

P.Moharnrned 
Casual Labourer 	I.E 

Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House . ... 
Kalpeni 	 . 	El 

(By Advocate: Mr.I-Iariraj M.R) 

Versus 
F H H 

Union of India representdbfthe Secretary 
to Government of India 
Ministry of 1-lorne Affairs 
NewDeihi — IlO 001 

The Administrator 
, \:T'i11Ofl Territory of Lakhathieép 

/ 	 aratti - 682 555 

* ( 	3;..; Eiti1 ve Engineer 
Drt/nent of ElectricityEE 

Union Territori of Lakshadweep 

Respondents 

Applicants 
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Junior Engineer, 
Electrical Section, Klpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdu!Khader C.P 
Chandipura, Kavaratti 
Union Territoiy of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
AgricilturaI Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed iqbal KPV 
Internal Inspector 

gricultural Department, Kalpeni 
Kurnipavavaliyamn-iava House 
11peni Is! and 
Onion leiiitory of Lakshadweep 

..,,. 	/ 



•3. 	Farceda Beegum P.V 
internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeii 
Pentamveli House 
Kalpeni island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarátti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kaipeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. 	O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electri cal Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. l-lariraj M.R) 

Versus 	- 

1 

	

7 	A 	_• 
/ 
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BEtL' 
•r7 	._/ 

•I5jiion of India 
S,ented by the Secretary to 

Mhment of India, 
h$ry of Home Affairs 
w jDeihi— 1.10001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hoif ble lvi r.J ustice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

ie';o1a\direction to the respondents to regularize their services. In the case of a 

have ben retsenched on completion of the period of engagement. 

.the'raeis Ir issuc direction to re-engage them. 

• 	. 



c23 

The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the eases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. it is further contended by the 

learned counsel for the Administration in these cases that going by the 

-dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In- the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

,'5 	 Secretary, State of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 SCC1 

	

2 	5tate of Rajasihan Vi Dava La! - (2011) 2 SC ( 429 

-. 

' I  

- 	 / 
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Scitya Prakcish aic/ Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T. Thimrniah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Va/samma -2012 KLT 294: 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various [)epartments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA 'for the last 9 years.. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years ofsei'vce to their credit, ilnot more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

	

lacki 	However, in those cases also, no material has been 

	

/ plced 	us in suppoit of the above contention Similarly it is not in 

hspite t)1i sich engagements were not made against sanctioned posts In 

sPrycess of casual engagement on daily wage basis for 89 days 

--- -'< I 
/ 

- y 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informd that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

qt'iqn of regularization of the services of such irregularly appointed 

emplcyeès be considered on merit in the light of the principles settled by 

the ApeCourt in the cases in S. VNarayanappa - AIR 1967 SC 1071 

1..R.N.AnJudappc (1972) 1 SCC 409 & B.N.Nagarajan (1979) 4 SCC 

507 —as a'one time measure. 



I1J 
A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

oljudicial discipline which is s/ne qua non for suthining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is Imperative that the same must be done within the 
Jour corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the ontractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of.the appellants were made in gross 

violation of the provisions contained in the elevant Act and also the 

• doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of.the admitted position that 800 posts of teachers were lying vacant, 
- 

expressed the hope that the plight of the appellants would 

a1s.o, b.k'en into account by the administration and consider the 

I d.,,Lbilitci, orelaxing the age-limit provided in the Rules 

I 

' 



.13. In Nanjundappa (Supra), thAex Court had held thus:- 

"Ifihe appointment itsef is in infraction of the rules or if it is in 
violation of the provisions• of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisionS rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities, concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra)at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. i It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

.—s.till it appears that many of them have been allowed to continue. Many of 

1 

iiigm`have been engaged in one scheme or the other sponsoëd by the 

ernment /  ov or in some such other schemes or programmes floated 

- 	byJt1e 4dministration on its own by utilizing the funds available with it 

or Village (Dweep) Panchayats have not come, out with 

': 



I 
any data as regards the actual requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to m.ximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

Jr the other bunch of 80 Original Applications, in which the 

applicants :have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

pproaphed this Tribunal, aggrieved by the failure of the Union of India 
. 	 .  Administration in granting them temporary status 

7 7 urd,e.r the 
1-  f 1iétUn'i 

di 

ar/j 

me for Temporary Status & Regularization introduced by 

India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

t the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, lsland Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the LakshadweepIsland Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Vil!age/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water  Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
scheme. 

The first respondent, ie. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admi,iisiration prescribes the scheme to the Panchayais for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in Group D .which would be kept reserved for 

• 	 the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 

.___.for fresh recruits without considering them for the grant of temporary 
c tr 	tu$ if eligible as per the scheme. 

.\ 
7 

2O' 	.jision Bench of the High Court while allowing the Writ 
'.5  

?eon 91Fy the Administration noticed that another Bench of this 

BE' / 



Tribunal in Original Applications N6.1297& 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self çovernmeni body, namely 
the Village (Dweep,) J'anchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cer1/lcates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of UT of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administriion................. 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)le administratioz and that would make  all 
the c4fference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a po'i?erly alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as for as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neilher 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

No.28776/2001. Still later, QA No.1008/1997 and OA 

ere also dismissed by a common order following the 

oned supra. This order was also confirmed by the High 

o,35 164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to ac/opt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Siatus & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting tern porary status to 
casual labourers. The direciion given to the Panchayai not to effect 
any appointments till . the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayal that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumsiances, the 
order passed by the Tribunal in GA 820 of200l siands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

—Eations of power have changed after the last Panchayat elections. Some 

/ 	o'f1thebrders of appointments were canLelled by the successor Committee 
/ 	.( 

in offi o these Panchayats More importantly, fresh engagements are 

being / made on political basis and some of the 

disen'ements/retrenchrnents also have political colours 

I 



25. In CA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lashadwecp 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

• casseonfends that once the Administration sanctions 'Grant-in-Aid", it is 
• 	

. 11 • . 
for the Pà'ndhayat to execute the various works like 	road 

constritction/repair/maintenance, 	water 	supply, 	drainage, 	local 

.. 
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development works, primary education, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the ppwer to regularize or absorb casual 

workers, especially afterthe introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of 1-laryana Vs. Piara Singh - (1992) 4 8CC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service, 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a 'few of them have been working for 
"'r trrc 

.' 	o1e'iods ianging between 5 to 10 years "heic are only very few who have 

/ \o erworki 	
' 

ng for 2-3 years or less. Most of them are still continuing on the 

* ( interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants Mave been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation, of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that mighthave 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the inteivention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4t  June, 2013 
and thereafter the interim order has been passed. 

10. '  For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
-  Ot#rer.(other than those who have been engaged under the Mahatma 

G.at)dhi\national Rural Employment Guarantee Scheme (MGNREGS: 
fo)r .hort), but not those who come within (a) or (b) above. 

/ 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above; disengagement of the existing casual lab qurers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) abOve, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decisioncommunica ted to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS Oould be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice cf two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or 'a) above; i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 . in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

employees were sought to be disengaged Understandably, all these 

e,p'y,,ees who faced the threat of disengagement have approached this 

Ti i i in1 and those Original Applications are also ncluded n this bunch of 

appears that the Administration has also sought to rely on the 
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judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular,  selection, process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true.that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departrnens or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to .face this rigmarole without any 

demur or protest. These people cannot aspfte to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisiors referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

.sideration to those employees who have been working on casual basis 

STd 'P than a decade or two. Similarly, the plight of those employees J_••__   
,-/ 	

hhe been working on casual basis for the last S to 10 years is also 

* 	 P)iable. Thçse employees, in our view,, are entitled to get the ua 
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benefit of relaxation in age and other eseatial qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extrmely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

34. 	We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address. the issue relating to all these. employees who have been toiling 

for years together on.casuai basis, with utmost compassion, and give them 

the benefit of relaxation in age, educationalqualiflcations etc. while making 

regular recruitment. 

3... . Original Application Nos. 212, 266, 268,299,325, 347, 354. 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them... It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, disuthsed. 	 ... 	 . . . 	 . . 	 .. .-. 	 . 

The interim ordeis in force as on today shall remain extended till 

April4,2014;  
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